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STATEMENT RE : ACCIDENT TO
I1A.C. FOKKER FRIENDSHIP
NEAR KHULNA (EAST
PAKISTAN)

THE MINISTER OF TOURISM
AND CIVIL AVIATION (DR. KARAN
SINGH) : It is with deep regret that I
have to inform this Honourable House
that...

SHRI HEM BARUA (Mangaldai) :
On a point of Order. We tabled Call-
ing Attention Notices on this particular
thing and we were told by your Secre-
tariat that they are under consideration.
Now the Minister comes and makes a
statement on his own.

MR. SPEAKER : Call attention
notices were given yesterday and they
came before me today. But is he to
wait on serious matters like this for those
call attention motions to come up,
tomorrow. Here a ‘Plane has crashed
and some people have died. Should he
not come before the House immediately
to give the information ? Is this not
an urgent matter needing immediate
attention ? Not only Parliament, but
the whole country is waiting to know
what has happened.

SHRI HEM BARUA : This is an
urgent matter of course.

DR. KARAN SINGH : It is with
deep regret that I have to inform this
Honourable House that Indian Airlines
Fokker Friendship aircraft (No. VT-DOJ)
operating flight No. IC-260 from Agartala
to Calcutta has met with an accident.
The plane left Agartala at 7.16 p. m.
Indian Standard Time on Menday 21s{
April, and was expected to land at Dum
Dum at 8.17 p. m. Late last night Indian
Airlines office at Dum Dum was informed
by Pakistan International Airlines that a
plane had crashed at Dumria near Khulaa
in East Pakistan territory, about 70 miles
from Calcutta, at 8.25 p. m., and that
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there was no evidence of any survivors.
Another message received this morning
from Civil Aviation authorities at Dacca
has confirmed this. \

Accorging to our information the
area in 4n-eighty mile radius around
Calcutta developed extremely bad
weather yesterday evening, and it is
likely that the plane was caught in wea-"
ther turbulence commonly known as a
norwester. At about the same time a
Pakistan International Airlines Boing 707
bound from Karachi to Dacca was
forced to divert to Calcutta on account
of bad weather.

On board the ill-fated Indian Airlines
plane were 40 passengers and four crew
consisting of two pilots Capt. R. Ghosh
and First Officer M. M. Singh, one air
hostess Miss Pushpa, and one steward
Shri Digman. As soon as the passenger
list is confirmed the next of kin will be
informed. We have received a list, but
it has not been confirmed. Therefore,
we would wait. An Indian Airlines
plane is leaving Calcutta for Jessore
shortly, after obtaining necessary visa
clearance, with officials of the Corpora-
tion and the Directorate General of
Civil Aviation.

SHRI HEM BARUA : We are ex-
tremely grieved to hear of these deaths
of the accident. We convey our feelings
of sorrow on behalf of this House to
the members of the bereaved families.

MR. SPEAKER : Yes, the Minister
will please convey the feelings of House
to the members of the bereaved families.

DR. KARAN SINGH : Yes, Sir.

12.48 brs.

* DEMAND FOR GRANTS
MINISTRY OF DEFENCE—(Contd.)

MR. SPEAKER : The House will
now resume di ion of the D ds for
Grants of the Ministry of Defence. We took
3} hours yesterday and about 4% hours

¢ Moved with the recommendation of the President.
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remain. I think the Minister will need
half an hour or 40 minutes.

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : Yes, about
that.

MR. SPEAKER : He will be called
upon to reply near about 5.30. We will
have to dispose of these Demands today

°and then begin the other Demands next
on the order paper, pot more than that.
Shri Kunte was on his legs yesterday.
He may now continue his speech.

st gEEER e (9193)
qeqeT AT, AT HIY WA av
& mwd ag fragT =1 T €
geEdt & fgal 1 @ 1 AW A9 |
o 9% Figtay qT g | F A
gaar qg ¢ AR ¥ o wEiea §
ST AIETT AT Ig IR qET &
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M 2? gr WE fF T gEa
T[T T P TEY ) A o Fraf-
T 98 IFFTA A1C HIT T F 58
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MR. SPEAKER : This is not proper.
This was raised yesterday. Today 1
have a letter from Shri Hem Barua, but
he was good enough not to raise it now.
When it was raised yesterday, I had
said that the hon. Minister might in-
form the hon. Members about it. I am
also equally anxious about the hon.
members who is on fast. But sometime
ago when two hon. members were on
fast and Shri Banerjee and some other
hon. members wanted to raise it here,
I said that it was a matter of deep regret
that an hon. Member should undertake
a fast, but that if every time an hon.
Member were to fast the matter was to
be taken up in the House, it would not
be proper.

SHRI PRAKASH VIR SHASTRI :
Her condition is very serious.

MR. SPEAKER : Will it be possible
to raise a discussion on that ignoring

what is in the order paper ? Therefore,
I said this yesterday. Shri Patel wrote
to me. He was very anxious and worried,
All of us are. Itis not as though I am
not worried about an hon. Member of
this House, a senior member, who was
associated with Mahatmaji. But for
Shastriji to get up and raise it in this
manner after I called Shri Kunte to
resume his speech is not proper. I am
sure he would not do it again,

Shri Kunte.

SHRI DATTATRAYA KUNTE
(Kolaba) : Yesterday when the debate
was adjourned I was referring to the
development of our armed forces in the
border areas. I want to make the point
that it is not enough merely to deploy
the armed forces in the border area.
They stay away from their families for
a long time. It is necessary that we
create an atmosphere in the border area
whereby those people living in the border
areas feel that they are properly integra-
ted with the whole nation. There are
two ways to do this. One way is that
when the army people go there, they mix
freely with the local people and frater-
nise with them. An hon. Member from
Kashmir mentioned that our armed
forces behaved very nicely with the local
people and gave them all facilities and
help. There is another way ; to ask the
retired men of the armed forces go and
settle there and also ask other persons
to go and settle there and create a sort
of a cultural affinity between those
people and ourselves. I am afraid that
the mere deployment of armed forces
in the frontier is not going to help us.
There is this tendency in modern times
not only in our country but in other
countries as well. In Canada inspite of
French and English being the two lang-
uages in their legislature, very recentty
there was a flare up by the French
against English. In Britain also, demand
for local autonomy is growing in Scotland
and Wales. In Telangana and Vidarbha
we see this tendency. Why does it
happen 7 Because with the use of modern
means of communication, it is easier for
a person far away from his native loca-
lity to keep in touch with the local
movements, get local literature and all
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that. He does not try to assimilate
himself in the area where he is staying.
Looking to these conditions. it Is neces-
sary to settle some people in the border
area so that they mix up with them and
the people living in those areas feel that
they are part of the nation; properly
integrated. Border incidents with China
took place many times. There isa
place near Bara Hoti having something
to do with the word Chin and there was
a feeling that if the word Chin was there
it must have belonged to China. This
is because we have not properly integra-
ted ; we have no proper idea of what
is happening. For instance. people’s
idea of persons living in NEFA and
Nagaland is that they must all be junglis
not educated and all that. When we
actually find that they were all properly
educated and all that, a different feeling
is created. This is necessary because
we have a big border. In our customs
and traditions, we are so exclusive.
Even in this city, we shall have a Mara-
thi el or a Bengali el We
have the habit of being exclusive. It is
necessary that conditions should be
created in the frontier whereby the local
people are properly integrated. If that
is not done, mere deployment of defence
forces is not going to be a great help; if at
all it is going to aggrevated the situation.

I should like to refer to another
matter. This department is greedy about
acquiring land but when it comes to

! lands b they are not
properly used or not used at all, they
take years and decades. From the
records they can find out when they
acquired the land and taken possession
of it ; after decades till now they have
not decided to use that land, nor have
they decided to release the land. This
is really a hardship to the people to
whom those lands belong. I cannot under-
stand this. Thre are lands in the city
of Bombay and other places which have
been taken possession of by the defence
authorities. Not only this. What is
happening in this Ministry is this. I
have to narrate my own personnel expe-
rience which is not very helpful. As
carly as August, 1967, I wrote a letter
to the Minister of Defence. It took
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him a few months to acknowledge that
letter, and it is almost a year since that
acknowledgement and I have not received
any reply from the Ministry at all. In
my letter, I have stated the facts very
clearly, that within a stone’s throw from
Bombay," where this department has
established a naval armaments depot,
they have acgired hundreds of acres of
land for the use of the Navy. The land
is not yet being used. Part of it is
being doled out to the people to culti-
vate the land as tenants, and the rest
has been levelled down as a foot-ball
ground. This is the kind of use that
he naval depot has put the land to. At
the same time, the Air Force asked for
acquiring more land; notices were issued.
It was suggested that if the land which
has been acquired by the Navy was
made available to the Air Force, the
local people will not be inconvenienced
in anyway, What has been happening
today ? The whole of the sea-cost of
this place is acquired by this department,
and the people have been displaced.

There is another thing about the
naval depot itself. I do mot knmow why
this naval armamerit depot was located
at that place. We already have in the
Bombay harbour, the oil terminal. But
next to that, there is the atomic energy
reactor at if safety and defence are being
looked into at the same time ! On the
top of it, on the one side, there is the
Santa Cruz aerodrome. There is the
oil terminal in the harbour and then
there is the atomic reactor. Then in
this peninsula the naval armament depot
is established. And what security was
looked into when this naval armament
depot was established there ? We will
be told that it was nearer the Bombay
city where the navy is there, and we
will be also told that because the arma-
ments and other things could not be
landed, they are doing this ; they have
constructed this jetty ata cost of Rs.
1.75 crores. When the project was
approved by this House or by the depart-
ment, the idea was that frigates and
other big ships which will need a draft
of 20 feet or more will be very easily
able to touch the wharf., What is the
position now ? If a little care was taken
to look into this matter, they would
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have found that because of the silting
which is taking place there, this jetty
could not come there. But after the
expenditure of Rs. 1.75 crores, what
does one find ? The draft is below six
to eight feet, and they are now hoping
to do a certain amount of drilling. I
do not know how they are going to
dredge it. If you look at the low tide,
the rocks are visible below, and to exca-
vate the rocks in the sea-bed is a very
difficult proposition. Therefor, while
locating this armament depot at this
particular place, this was not taken
into consideration.

Yesterday, reference was made to
security risk because of which the Govern-
ment and the department refused to
give information on the land acquired
for this naval depot. Next to that, the
only partition wall being the barbed
wire, there are foreigners staying there.
Who are those foreigners ? They are
contractors doing some work in the
Bombay dock. do not know why they
have been allowed to camp there.

MR. SPEAKER : I hop he will
conclude within two or three minutes.

SHRI DATTARAYA KUNTE: I
have hardly taken five to seven minutes.

MR. SPEAKER : Yesterday also
you have spoken.

SHRI DATTATRAYA KUNTE:
Yesterday, I began to speak at the fag-
end. After all, I am making a very
relevant point. If you want to adjourn
the House at 1 O’clock, I am p d

this is the first Jime that I am speaking.
I am only requesting you—

MR. SPEAKER : Go ahead. Do
not waste time.

SHRI DATTATRAYA KUNTE:I
was referring to the foreigners there.
They are contractors in the Bombay
dock. Was it nccessary to ask -them to
have a camp there ?

13 brs.

It might be that they are quarrying
stones from a quarry nearby. Was that
the only quarry available for the contrac-
tors working in the Bombay Dock who
are foreigners and there is no other
quarry nearby from where they could
have got the stones 7 Taking that this
was the only quarry where the best
stone was available, is it necessary that
their camp should be there. We will
be told that there is a security risk and
therefore people will not be able to go
and visit the camp. But these people
are living there, they have their cameras,
loudspeakers and everything. One does
not know whether they have a transmitter
or anything like that on the location
of the armament depot which is supposed
to be a sort of secret thing. It has the
security risk across the Bombay Harbour
when foreigners are staying there. I
know they are going to stay there for
three to four years, as long as the
Bombay Dock is completed.

What precaution is the department
taking when it is trying to exclude the
public of this country from getting vital

to continue at 2 O’clock. )

MR. SPEAKER: You can take
two or three minutes now.

SHRI DATTATRAYA KUNTE : 1
will not be able to finish it within that
time,

MR. SPEAKER :
finish, Mr. Kunte.

You have to

SHRI DATTATRAYA KUNTE :
Sir, in the whole of the budget session,

and rel information ? Why should
they allow them the used of this quarry
which is on the land acquired for the
naval armament itself ? This is one gestion
which I would like the Minister to
answer. If he does not answer it will
only mean that they want to shut out
the public of this country from vital
information while they have utter
disregard whether foreigners use the
land acquired for the naval armament
depot.

I would like to know whether while
allocating this depot here all the facts
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were taken into consideration. I am
referring to the oil terminal. the atomic
reactor, the Santacruz Airport, which is
an international airport, and this Naval
Armament Depot. Was the port pro-
perly examined as to whether the jetty
which is built there could at all givea
draft of 20 feet and more to allow ships
to come safely all along the line ? It is
not necessary that one must go to
Khadakvasala station to find out what
sort of silting is taking place. It is
evident, patent to the ordinary eye. If
these things are not taken into account
it will only mean that all the expenditure
incurred on this jetty is infructuous
expenditure, itis all a waste. Now to
correct it a few more crores will have to be
spent to dredge the solid rock which is there.
Sir, these are some of the matters which I
wanted to place before the House.

'13.03 brs.

The Lok Sabha adjourned for Lunch iill
Fourteen of the Clock.

The Lok Sabha re-assembled afier Lunch
at six minutes past Fourteen of
the Clock.

[ SHRI GADILINGANA GOWD in
the Chair. )

DEMANDS FOR GRANTS
MINISTRY OF DEFENCE —(contd.)

MR. CHAIRMAN : Shri Dhillon.

SHRI G. S. DHILLON (Taran
Taran) : Mr. Chairman, Sir, before I
support the Demands of the Ministry
of Defence, one thing is very satisfactory
this time is what we have been pressing
all these years, about the re-employment
of the Emergency Commissioned Officers.
I must ulate the Mini that
he has been able to solve this problem
to a large extent.

SHRI INDER J. MALHOTRA
(Jammu) : Not - all of them have been
absorbed.

SHRI G. S. DHILLON : I have
got the figures. OQut of 4900 andodd,,
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he has been able to accommodate on
the permanent list about 1852, and about
1752 have already been absorbed in various
cadres, I. P.S., I. A. S, etc. and some
of them in public undertakings also. It
is only about 896 persons who are still
on the pending list. The other day, he
was good enough to assure that they too
will be accommodated very soon and,
1 do hope, that with the assurance given
by him, this problem which has been
engaging our attention all this time will
be solved.

There are other problems which
purely do not relate to the fighting side
or weaponry or combatant side and one
of them is about the presence of ex-ser-
vicemen in the civil life of the country.
I think, so far, if I may remark, nothing
substantial has been done for the ex-ser-
vicemen, about 5 million of them, and
every day we see various organisations
in the name of ex-servicemen meeting,
putting forward their demands and
writing to Members of Parli also.
I am told that there is an official organi-
sation to look after their interests, the
Ex-servicemen, Soldiers and  Sailors
Board. But I have come to know
recently that there is a more representa-
tive body, the Ex-Servicemen Soldiers
Association which held its meeting only
a couple of days back. But if their
demands are put forward to the authori-
ties, they are always shown the demands
as made through the official organisation
like the Sailors and Soldiers Board.
Mainly their demands are reemployment,
aid to their families, aid to their child-
ren’s education and revision of pensions.
About revision of pensions, we all know
that, at various times, they were revised.
But still there is a lot of dissatisfaction
because of the rising cost of living every
day. And those pensions were fixed
long before and the revisions have not
been to the satisfaction of ex-servicemen.
T would suggest to the Minister ‘that this
should be tackled once and for all by
appointing some Pensions Commission
or some equivalent body which could
go into the question or revision of
pensions from the beginning upto this
day, what they have got, what are their
demands, what are the circumstances
under which they are asking for more,
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and all that. 1 have met very senior
officers of the Army and they do feel
that the demand is very much justified
in spite of the increase allowed off and
on.

As for the other difficulties, I would
suggest that a committee of senior officers
of all the three wings should be appoin-
ted—a sort of permanent arrangement
should be there—to whom all the prob-
lems of ex-servicemen with administration,
what sort of treatment they are receiving
at the hands of civil officers, what sort
of difficulties they are facing in resettlement
and re-employment and so on could be
referred.

1 would also make another suggestion.
So far as employment is concernmed, it
may be very difficult 10 employ all ex-
servicemen, but some sort of a training
may be given—some period before they
are going to be relecased may be reserved
for training—in transport services or in
radio mechanism or repairs or in manu-
facture of agricultural implements, repair
shops, etc., or even in more advanced
and progressive farming, so that when
they come out they may be equipped with
some sort of a background which will
enable them to adjust themselves to the
civil life. 1 hope, the hon. Minister
will shed any prejudice against non-offici-
al ex-servicemen organisations, will meet
them, and will try to understand their
viewpoint, because most of the ex-service-
men are organized in non-official organi-
sations. It is no use telling them that
they will consider only the demands that
come from their regular, officially-recog-
nised boards which, to my great disapp-
ointment, are not functioning satisfacto-
rily ; sometimes the Minister himseif
bhas admitted that the Soldiers and
Sailors Boards at the district level or
at the divisional level are not “functioning
satisfactorily because the officer or the
retired officer at the head is mot a very
senior officer. He is at the most an
honorary Lieutenant or Subedar Major
and he suffers from some sort of inferiority
complex when he sits in the meeting
with IAS and IFS officers. In order to
have a sense of equality and superiority,
the Chairman of the Soldiers Board
should be of a higher status. Even in

the case of the official organization, the
rule should be that he should be a senior
officer so as to create confidence and also
demand respect from his colleagues in
the civil services. He should at least
be a Major or Lt. Colonel. Those times

are gone. They are not available. I
enquired about the emoluments that
could satisfy them. They are not

demanding much. There will not be
much difference in the scale demanded
by the Subedar Major or the Lt. Col.
There is very little difference but it will
create confidence and respect for them.

I want to say a few words about
the NCC. The House is aware that
when the NCC was started, it was
started mainly on considerations of
broad national interest though it was a
part of the educational programme. I
had the experience of 1965. My place
is just on the border and as Minister in
Punjab I had to tour all the border
areas as [ was put in charge of border
districts for co-ordination between the
civil and the military authorities and
I found that excellent work was being
done by the NCC cadets. I do not
know what is the position about ACC.
These young lads, the NCC people did
commendable work at the time of aerial
invasion, at the time of black-out in the
cities and also services in the areas over-
run by the ensmy, and also at the time
of resettlement. But when I heard that
the Vice-Chancellors’ meeting at Ahmeda-
bad had unanimously decided to give
up the compulsory aspect in training,
deciding that they should relax it, I was
not happy. I happened to enquire from
some of the Vice-Chancellors as to what
are the reasons behind it. They said
that there were no reasons behind except
that they were afraid of the students. Now
I fail to understand if they have declared
it as a voluntary service. Had it been
a national service corps and also national
sports organisation, they must take either
of the three. What difference does it
make to the students ? They will have
to take either of these three. But the
advantage that was present in the military
training that these young boys get and
the merits of it which they displayed at
the time of the Indo-Pakistan conflict,
that will not be available if they are sent
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either to the National Service Corps or
to these sports organisations for which
there may be a separate arrangement. I
would suggest to the Minister that. he
may keep it as a matter of voluntary
training and declare it as a policy but
not in the case of border areas where
we always demand some services from
these young men, some sort of services
as they rendered in  1995. I would like
him to reconsider it in consultation
with the experts on education. So far
as NCC is concerned, that must be
compulsory at least in the border dis-
tricts. On this issue I think the students
will not at all be found recalcitrant. I
met a number of them. They say that
they would welcome it as a compulsory
training in the border areas. But at the
same time if it is going to_be kept as an
optional subject in the matter of volun-
tary training, one thing must be seen
that whatever be the number of students
in the NCC, that training must be
essentially a defence-oriented one. It
should not be a stereo-typed training
just a little bit of weapon training, drill
and handling of 303, map reading and
all that. It must be defence oriented
so that in case there is invasion they
must be equipped with the latest training
and trends for defence and offence. It
is to be taken as a broad national policy
and not mere academic policy. I am
of the view that if any decision had
ever to have been taken, it should have
been taken at the level of this House
and not at the suggestions of a few
principals or vice-chancellors because
when we introduced these Services we
were guided not by academic interest
but by national interest. Even now I
would request the Minister to bring this
matter;up before this august House so that
there could be some definite policy on it
and it can be judged whether it is purely
academic or it is a national policy.

1 personally would like to bring
some matters to the notice of the hon.
Minister. Last time he promised that
he would expedite compensation to be
paid to the farmers whose lands were
taken over by the Defence drains. Per-
haps some of the Members of the House

APRIL 22, 1969

D. G. (Min. of Defence) 212

may not have known that I live in border
areas. We have a number of defensive
canals like Ichogil canal on our side
also. They were all built at the cost of
the farmers. It is also now more than
2 years. They have not been paid any
compensation for the land taken over
nor any bridges built. These villages
are divided into two. Half the land is
on the other side. Half the land is on
this side. People do not have access to
the piece of land on the other side. 1
hope the Minister would be good enough
to assure that necessary things will be
done at the earliest in this regard.

The great inconvenience caused in this
regard is not only caused to the farmers,
but it may also lead to the loss of food
production also because of non-access to
the areas on the other side of the defence
drains and canals. I hope he will take
immediate action to see that these com-
pensations are expedited.

In Khem-Kharan area, at the time of
the invasion they paid certain aid and
compensation to the shopkeepers and
farmers. 2 or 3 years have passed. The
Government is now pressing them very
hard for repayment. It is only Rs. 500 or
Rs. 600 or at the most Rs. 1,000 in some
cases. Repayment should be remitted, or,
if the Government is not prepared to do
it, it should be deferred for at least 10
or 15 years till they can fully stand on
their own legs.

SHRI GIRRAJ SARAN SINGH
(Mathura) : I have very few words to
say. Most of what has to be said has been
said by the Public Accounts Committee
and by others who spoke on the Minis-
try’s demands and by my predecessor. It
has been said that this year’s expenditure
will be enhanced by over Rs. 50 crores
over the last year’s. We are told that this
increase is mainly due to raising of the pay
and allowances of the armed forces. How-
ever I am not satisfied with this explanation
as the rumblings and grumblings of the
junior officers and men of the other
ranks have in no way lessened ; morale is
not only deteriorating, but is badly
affceted ; and this leads very definitely to
a danger to the country’s security. I am
talking about housing, schqolins. etc, and
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immediate postings in respect of families
so that no undue hardship is caused in
these areas. These are the things
that the Minister must consider if
he wishes to keep the morale of the Army
Officers and men upto the point.

I have seen a grandiose plan drawn
up by the Defence Ministry for long years
to come. This is completely vitiated and
its proposals are completely vitiated by
the Audit Report and the Public Accounts
Committee’s reports on the Ministry. These
reports state without equivocation, without
hesitation whatsoever, that bad planning,
faulty execution, erroneous manufacture
and,inefficiency have led to a huge loss. 1
would beg the Defence Minister to carry
out a compl house ¢l g in his
Ministry and all its Departments so that
instead of asking for more money he
could proudly come to this House and
say that he has cut the defence estimates
without endangering the sovereignty or
the safety of India. It unfortunately
happens to be the habit that whenever
indents are presented for defence require-
ments, they are almost always sanctioned
and the implementation is left to corrupt
and inefficient officers and only the nation
suffers. I can only hope that the Defence
Minister will take drastic measures so
that this kind of failure is not repeated.
Now, I have some specific suggestions to
make to the Defence Minister.

Sir, I am one who has advocated for
a long time that senior appointments in
the Serviccs should be announced well in
advance, so that the new incumbent can
understand the policy and the day-to-
day working of his new post before he
takes over. Also this will give less
opportunity of politics and factionism
raising their dreaded heads and causing
disruption in our Armed Forces. I am
also against what has now almost become
a precedent that retiring Heads of
Services will be given high diplomatic
posts. This, in my opinion, makes the
officer subservient to the Government
and because of his future prospects he
will not disagree with his masters, and as
a consequence matters of strategy are often
left to gentlemen quite incompetent to
maket hem. We, the nation, have had bitter

experience of this and it is certainly time
that we learned our lesson.

I would like now to come to our
defence production. Until now we have put
all our faith in the USSRwho by giving ar-
ms aid to Pakistan, have not only violated
the Tashkent pact, but have made us
very nervous about what their reaction
would be, should there be a new confro-
ntation either with China or with
Pakistan. We, Sir, have at the moment a
large army supplied mostly by the ordnance
factories run by the Government of India.
This is adequate in peace-time, when for
training purposes a limited amount of
stores and ammunition etc. are required.
However, as you know, in war time the
wastage is collosal and the ordnance
factories could not possibly begin to meet
the demand. I, therefore, suggest to the
Defence Minister that the major indust-
ries in the private sector be asked to have
a plan to switch to defence requirements,
if and when required. I quote an incident
that happened not very long ago at the
Avadi tank factory where the links for
the tank treads were found faulty and it
was only on a friendly basis that these
links were produced by a factory in the
private sector. This sort of thing is
going on all the time and unless
the private sector is given a definite
role and firm orders so as to justify
their expenditure on research and retool-
ing, you will find in times of emergency
a complete break-down of essential

supply.

The other thing that I want to point
out is that the Indian Army has the
highest ratio of Teeth to Tail of any army
in the world. It is something like 24,
whereas the UK, Germany, France, etc.
keep a ratio of about 14. You can
imagine the saving in money and man-
power if we did the same thing.

There is no doubt that there area
great many jobs which have to be done
by non-combatants, etc. which increase
this ratio. But I feel certain that the Hon.
Minister will look into this factor and
reduce this Teeth to Tail ratio conside-
rably, without decreasing the efficiency of
the defence forces,
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The Air Force has now reachad its
pcak of 45 squadrons. How many of
these are equipped with obsolete planes is
anybody’s guess. 1 know that the transport
squadrons must be equipped and that
the bomber squadrons are vastly outdated.
There is talk of giving our fighter units
new aircraft. How long this will take only
God and Sardar Swaran Singh know.

I have heard disturbing remours about
our producing a fighter aircraft called the
Jaguar under Anglo-French collaboration.
1 have from past experience bscome a
little sceptical about this form of advancing
our own aircraft indus‘ry. We had the
sad tale of Prof. Tonk and even the sadder
tale of the Avro 748 where India was
used as a guinea pig for prototyp: man-
ufacture and the so-called collaborators
themselves did not manufacture these
planes. A little serious thinking is needed
before we take any firm decision on these
matters.

I know everyone realises the dangers
confronting this country. I have said many
times before that it will bz the task of
the armed forces to hold and stem the
tide while only the people of India can
defend the nation. Hance I feel that tho-
ugh a certain augmentation of the Navy
is vital, the undue priority given to it at
the moment is like putting the ¢art before
the horse. We have no aggressive motives
and we are incapable of having a Navy
in the near future, guarding our immense
sca borders; therefore, to go in for sub-
marines etc. is, I think, a little far-fetched.
should there be the near impossibility of
a sea-borne invasion of any part of our
coast, it is not the Navy but the Air
Force ferrying troops to the site that is
goinge to hold our coastline. Therefore,

I would suggest a slow-down on naval °

build-up and an increase in the transport
squadrons of the Air Force.

I have seen ths Defence Minister’s
report and his future aspirations. But
what perturbs me is that he has no plans
to meet an emergency before the enemy
is good enough to allow for some of his
plans to fructify during the next five years.

Before I conclude, I come to my
annual theme, for the liberalisation pay,
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housing and other facilities of the Junior
officers and the other ranks and the
lessening of their tenure of posts in
hardship areas.

. I have one suggestion which could
be followed up : when a battalion or
a brigade or division moves from
an advance area, it should leave all its
heavy armament and transport in situ so
that the new brigade which takes over
could move only with side arms and could
take up its positions immediately. This
would save an enormous amount of money
in transport and wear and tear of mat-
erial.

With these few remarks, I earnestly
hope the Defence Minister will take into
consideration and pay heed to the few
points I have made.

SHRIMATI SHARDA MUKERJEE
(Ratnagiri) : I would like to express my
appreciation to the Defence Minister of
the report circulated to MPs, We are
indeed thankful because it has given us
more information than on previous
occasions.

However, I would like to say that it
has some basic and essential omissions
and discrepancies. As long as these
omissions and discrepancies are there, the
credibility of the report remains much in
doubt.

In the matter of omissions, I would
like to mention the question of equip-
ment.

As far as equipment is concerned,
three important points have been left out:
import content, foreign exchange involved
and from what countries we are getting
the equipment under what terms and
conditions of payment for this equipment.
There are of course some exceptions
where these details have been given, na-
mely, Praga tools and Bharat Earth Mo-
vers Ltd. These are not defence items
but they have found a home in the De-
fence Ministry; the Defence Ministry
gives a home to many things from mos-
quito nets to other things. Vital informa-
tion which Parliament should have has not
been given in respect of other things.
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One wonders why it isso. Isita
question of our non-alignment ? Is it
not an accepted practice in modern demo-
cratic countries ? May I ask the Minis-
ter to refer to a book which has been
circulated to most Members of Parliament
recently and that book is the official book,
‘Britain 1969 and on pages 117-118 it is
given clearly with what countries Great
Britain is collaborating for defence equip-
ment. When I was in London some
months ago I was invited to visit some
airforce stations and I met some Govern-
ment Ministers and T met the Director of
the Institute of Strategic Studies. I am
ashamed to say that I did not know what
they knew. I was ill equipped to tell
them what they could tell me. Who are
we hiding this from ? The people of this
country are not concerned; they are con-
cerned about the basic requirements of
their own lives; they do not stand in the
way of your getting equipment from any
country, X or Y or Z. Is it your foreign
friends and enemies that you are crying
to delude ? Obviously you have not
succeeded. Is it Parliament that you
wish to delude ? We are in the initial
period of our democracy and no Govern-
ment ijs enternal. The conventions we
lay today are going to be the forerunners
of the future and thereforc in a free-
democratic society where checks and
counter-checks must act to safeguard the
security of the country, it would be better
if basic information is shared with the
House.

We know our man-power strength,
There is plenty of man-power strength
in our country; there is no shortage. Is it
fully utilised ? Are our service personnel
properly equipped ? We should be told

. about these things because we have suffe-
red in the past by trusting too much too
readily. As Members of Parli t we
owe a duty to those young men of the
Armed Forces to see that they have the
sort of equipment they require under
combat circumstances. There is not much
time and I shall give only one example
of which I have some little background
knowledge. The Ministry’s report men-
tions that the Air Force has 45 squadrons
and it gives the list of squadrons. We
knew that the MIGs and gnats are used;
there are the fighter squadrons, communi-

cation squadrons, trainers, helicopters,
miscellaneous, etc; everyone knows about
these things. Everything tallies. But
again from foreign information we hear
that there is an aircraft SU 22 Soviet
fighter bomber and the remark against it
is: “delivered but not yet in operational
service.” Then there is mention of Hun-
ters from UK. This comes from the Ins-
titute of Strategic Studies available in
Parliament Library. I have not got any
secret source of information. What is
really shatiering is that 45 squadrons are
going to be equipped with only 500 combat
aircraft. I ask you : does it make sense
to say so ? We know that by any reas-
onable and rational standards, a thousand
aircraft would be required to cover wast-
age. repairs, etc. Even children play as
hamley’s with squadrons; now-a-days they
know what aircraft are used and what the
squadrons are. But the Parliament in
India is not given this information. We
are told 45 squadrons are equipped with
500 aircraft...(/nterruptions.) You have
seen how thinly attended the House has
been. If Parliamentary control becomes
ineffective as it was in the past, you will
have to pay a heavy price. We shall have
failed in the most sacred duty to our peo-
ple and to our country, because, defence
is not a matter which concerns this party
or that party. When there is an enemy
on our frontiers, he is not going to find
out whether a boy is your son or my son,
and therefore in the interest of national
security Parliament must insist that basic
information is shared with it and that we
do not wait too long till it i$ overdue and
istak are itted. 1 reg the
Minister to tell us whether the squadrons
are properly equipped, whether there are
adequate missile and radar installations
particularly in our eastern sector where
we face the Chinese threat most immine-
ntly. In the last Indo-Pak war we know
that gnats had to fly low so that they
could escape Pakistan radar system. We
know that we had no night fighters. That
was four years ago and today surely the
country has a right to know whether those
deficiencies had been fully remedied.

The fighter pilots’ active life is of a
short span-five years or at the most ten
years. By the time he is 26 he has fini-
shed being a fighter pilot. He may go
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on till 30 if he is lucky. Has the Mini-
stry made any assessment from the log
books of officers that the squadron lea-
ders and below have put in enough flying
hours ? Or are we having all these young-
men waiting in frustration because they
just do not have the planes to fly ? We
have got fast aircraft and fast modern Migs
which have a short flying span. Without
radar cover what use are they ? I was
happy to hear yesterday from the Mini-
ster of State, Mr. L. N. Mishra, that we
propose to have missiles. I only hope
that vested interests do not dispose of his
proposals.

I want to refer to the totality of the
defence expenditure.

The Defenee Ministry’s budget esti-
mates come to Rs. 1,110 crores. The
demands are Rs. 1,143 crores, plus the
supplementary demands of Rs. 58 crores.
In all, it comes to Rs. 1,243.54 crores.
On the other hand, we have ancillaries
like the para-military forces. The border
Security Force alone accounts for Rs. 35
crores. There are other things like the
border roads which are charged to the Mi-
nistry of Shipping and Transport; they are
managed by a Major-General and gover-
ned by the Ministry of Defence. In all, I
would say that the total defence expendi-
ture today, all together, is Rs. 1,300 cro-
res. And it is not possible to assess the
entire complex, because like in any indus-
trial complex, they have been tacked away
all over the place. Parliament will give
sanction for Rs. 1,300 crores this year.
The Finance Ministry’s allocation for the
Plan is only Rs. 1,737 crores. For defe-
nce, it is Rs. 1,300 crores. Out of that
Rs. 250 crores ave deficit financing. The
time has come to see whether any eco-
nomies can be made in defence.

In defence production, the amount
which we have put is about Rs. 500 cro-
res. There is a report on some Impor-
tant Information on Projects, which say
that the MIG division alone has an inve-
stment of Rs. 100 crores, so that the total
investment would be Rs. 500 crores. It is
time that we went into this and saw whe-
ther, first of all economy cannot be effec-
ted. And secondly, whether the defence
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production units cannot be so used as to
strengthen the economy of the country. I
think it is possible.

When the Defence Ministry came to
give evidence before the public Accounts
Comnmittee, it tvas said that after all,...

MR. CHAIRMAN : Please conclude;
you have had 17 minutes.

SHRIMATI SHARDA MUKERJEE:
Just five minutes more. We are voting
crores of rupees and you say talk for five
minutes ! p

-

MR. CHAIRMAN : The list is given
to me by the Whips. We have 17 more
names here.

SHRI JAIPAL SINGH (Khunti) :
Let her have my time.

SHRIMATI SHARDA MUKERIJEE :
The Defence Ministry has said while giv-
ing evidence before the PAC that about
40 per cent represents the cost by way of
pay and allowances. I take them at their
word, and the Defence Ministry’s dema-
nds put it down to Rs. 456 crores or some-
thing, as pay and allowances of the arm-
ed forces officers. If you count transpor-
tation, etc. in all, it comes to Rs. 500
crores. The immediate thing that I can
see, where economy can be effected, and
economy could be effected, is to the ex-
tent of Rs. 75 crores, with my limited
knowledge. If somebody takes the trouble
of going into it more deeply, I am sure
he will be able to make a more thorough
analysis.

Now, has anyone made an assess-
ment of the utilisation of staffcars ? I
know that there were much stricter regu-
lations in the old days than there are
now.

Secondly, there is the system of orde-
rlies. There are about 8,25,000 men and
I estimate that there are about 35,000 to
40,000 officers. We are told that only on
active service they are given orderlies.
Let us take the official explanation that
only on active service—people, in opera-
tional stations—are given orderlies. That
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means that one-third at least are in ope-
rational stations: 11,500 or 12,000 officers,
plus JCOs, who are given orderlies. In all
it is 15,000 people. Some of the top
officers get three to four orderlies. So,
you will be having 30,000 men working
as orderlies or one and a half divisions.

What would be the cost ? The cost,
I believe, would be not less than Rs. 15
crores on orderlies. I do not think
that the cost per orderly comes to less
than Rs. 1,000 a year. Not that I do
not want them to have orderlies, but there
must be some control over it. Such a
poor country as India is, can it afford it ?
I see that the Defence Minister tells us
that the defence expenditure is 3.46 per
cent of the Gross National product, whi-
ch is an illusory thing. When the average
income of a man in India is less than Rs.
1 a day, and out of that he has to give
3.5 per cent, we have to consider the
backgronnd of these conditions. Can you
justify this kind of thing ? Surely, there
must be some review of this.

Then I come to the question of em-
ployment of civilians in the armed forces.
I know there is stiff resistance to it from
the service personnel. But I do not see
why the store keepers, clerks and so on
should not be civilians. After all, it costs
twice as much to maintain service person-
nel. Why don’t we do this ?

I think the estimated savings under
these three heads, namely, staff cars, ord-
erlies and replacement by civilians of the
service personnel in some posts will bring
about a saving of not less than Rs. 75
crores.

Then, the perquisites of the senior
officers have increased so much that there
is growing discontent among the other
ranks. The benefits of the lower rung
officers and the jawans have not been
increased with the result that the dispa-
rity has grown. There is also a dis-
parity between the three services. Army
has the highest perquisites. Navy would
probably come next. I know in Dhaula
Kuan there isa Major and a Squadron
Leader living side by side. While the
Major is getting so many perquisites,

the Squadron Leader is getting nothing.
Do you not think that this disparity will
create discontent ?

Before concluding, I want to make a
reference to defence production. The
Minister of state made a statement yes-
terday that the out put for 1968-69 was
Rs. 107 crores. When your invested
capital is Rs. 500 crores, even to have a
break even you would require a production
of Rs.. 500 crores. Now that is not possi-
ble. So, this figure of Rs. 108 crores is
not something that we can be proud of.
When plenty of markets are coming up in
the South East Asian region, why can be
not increase our production ?

Then, every defence production unit
is now managed by a defence service offi-
cer, who is deputed from the services.
He is a loss to the service and not again
to that unit; He has neither managerial
nor design, nor producton experience. If
you want to make room for somebody,
surely yon can accommodate him some-
where clse.

Finally, is there any system of opera-
tional research, any system for a review
of the structure of the armed forces, a
proper review of inventory control, logis-
tic control, dependence on civil sources
during war ? Has any system been esta-
blished for that even after two conflicts ?

In conclusion, I would say that if these
economies could be effected, you could
have a saving of ten per cent in the over-
all expenditure, which would mean Rs,130
crores per year. Over a plan period it
would come to round about Rs. 700 cro-
res. In these Rs. 500 crores defence pro-
duction units you have got today a source
of economic strength for our country.
They can give an opportunity to the young
men who are trained scientists, engi-
neers and technicians to render some
national service to the country. One
thing alone is needed. Defence produc-
tion would have to be divorced from De-
fence Ministry. I am sorry to have to
say that, but it will have to be divorced
from the Defence Ministry. It has grown
too large now and the economic strain on
the country is too heavy.
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Lastly, with regard to the Indian Na-
tional Army personncl, an assurance was
given on the floor of the House about
their pension. This has not been fulfilled.
The Minister should take care of that.
Here I would like to add my voice to
that of the members who have spoken be-
fore me with regard to ex-servicemen, to
whom we owe very much more than what
we are giving them today.

SHRI JAIPAL SINGH : There is on
quorum in the House.

MR. CHAIRMAN : There is quo-
rum in the House.

SHRI JAIPAL SINGH : I challenge
it. There is no quorum in the House.
The count must take place.

MR. CHAIRMAN :  There is quo-
rum in the House. Please resume your
seat. Shri George Fernandes.

{ Ak SR (Frad-afer) ¢

T WERY, gRaT ¥ A §
oY TaaTE) idt @ ag 39 § wgw
DT fr &9 AT T I EGA A
1200 AT Ty wfqer soag §
TR HATG GGG F AT FYT FIA
%1 zg agg N faar & I FRA A
g AT 9 g1 R @ AT W
AR o +ft srgqre fag & oY grog #
FIH 7 TGA FT a1 IoTE, A AT &
3&T 917 @t | wafaag ag § B oo
R ¥ 7@ g7 & foad Aty g
Y I AT HY gAY FY 1@ AEG
afers & Fgm f& dwww Fa A
AR FA T aEY T g aaT §
50 A Ay g A W@z A
T A Y AT 7@ g & fag W)
1€ gudr 7t  aFA A7 | TF AH
7g ATIATE! gAY GF 2T F AR
Ty s s g feard AT g wwwT
*ft 7gt {9 FAT aga AETAE |

it ¥ fa7 9z wearafy g
gT | 3T FAE &F AT 0q1 WY
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AT AT AN ghAr AWy WA &7
qoa At Y agi wow §IEAWw Iy
Fard F I ¥ Ny @Y § AT ww
FY a1 ITT T qAY oY MY IATE
T & TR { ataw o | frr 0w
IATT T AT & 9§ A qF AN
fe <7 AT aifeearT ag N @R @
s} T A FT F A gHI-
AT FIEF AT FT AT FAFARA
af® § | wifex fee smar o= ag Ay
SR A &7 ag s AT A E
fras f5 oAt @ awg MA@
vt § & agf srrar ?

sfazer w=rerg J sy feaid 3 5
& =AY Y SIwT TET PES ¥ 99w
TR § #gr fx F1 o wiwy fadry a2
AT 9eT #T qrFd & IR F, §OIr
F IR ¥ 39 A gH @A 1 A faey
& 1 sy mer gEet ¥ O & 7
fEwd@WHNdET W
¥ wfaeerr g7 7ERT ¥ qweqT ¥ AR
* giwd AT IrAFTH B F LA FY
femr & afem d77 3 =g A%
gfefis edayq@arsg g At
m@dt 7y 9w § qfgh ar s wew
rEflw 3 ag @ foad fr g
TErd A T @0 §, G w4,
Fhae waar gAaEr & ag o
A gAY e F A § @ -
O @y &)1 39 F fagda @ wfa-
@ gAwg 1 g #1afz & fas
F& a1 39 W F My gy § qoew
& S Y T qEER &, ¥ W«
§ W g8 gF A T Ay dar | E
s ¥ fggre o A @ A fawm g
¥ g7 & wa e W o -
AT AR Y Al 98 NN AgTd FA
F Az W9 F TE WY FY IR
wife ¥ feama @ $X q€ a7
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T fF X wad Wig JY qEET Y
w7 affr 1

gt a% & arrar § W gl ¥
g fergem A qwEw & afE
I qEET T FH T T owwdw,
AR F @ fegeam =W
‘mETE gew wE w@T g 9 A
AT S AFAL T GEF  FY 9NEA,
g AR A4 ¥ 5@ @wa wfaw )
W 9 AW FT AT F F AT A
FTTEF qTT THEAT FQ F A @
Y 9Tt § ag sfax fFe e o
FEY et @ ag AN g F @ wmar
g?

TF IIF a1 TW WE F weRL qA
EET A aAAT § 61X 39§ F HIR]
% qre g€ T & A qqrT §
& 77 1965 % fog awy orfeea &
ATFAW F FAETET g AT IgFY
w2re g€ 91 a1 39 awrg ¥ g arfs-
M A afes # g aEF ds
mar g gwaEr ar ofEmH gae
Tl &SN S gg AUt wEgraar ¥
®7 # et W § 39 AT 9¥ qrfe-
@A g afs # AT wgr e
T FTEST g F 1 F@A A AW
¥y & fF oY g ¥ 2w fugdyr =%
ot § fegmm W gE ST AR
At ATl § agraar T agam faar
TR Y, MY F w9, & uw I e
w7 A gAY qifFeaE Fqra ) A
TS W &1 T T ®W qar
afewdl AT F X W S AR ¥
weet aeeAl wifes #Y 1965 F arx gev
! g1 A AR o T Y
T 919 ¥ FT AN H fagw gETQqr
U9 HAY, ECAW A AT R W)
ferdmi oafe #¥ T w¥ar &, 48
A g & T wmE@r

15 brs.

@A aEF g@F gy A g
f& oo #t feafs wr &) o iy
chfrma fAel @ Y s U AN
fot gfd st sv & quv fedvm
FTFA AR $fave TS wWIFE)
¥ 7 ATET FY GEW F AwA A FE
I SATRT A T@H 1T HATGHT ALY
At FAE 7 1962 § w9 gw ay
g ¥ 99 7g wow dfaqe 3w, fafe-
aw fedrq ¥ & AT T I FAT AT
T af wige, Afew fed A
FTERIATIY | AFAIE I F
T TT AN A oEA WAV g, aw &
IqF! FF TG F@T, B A IAHY
= forara § 99 & a1 § Ig9™T FIigaw
g wifs ST A frqe & fa@g o &
FFIT 1 O Y 7ag fasit § 7% 1962
H, 9T I9%F 9z A 99 F QW
Fama M T FFIEAL L K I
T FEEW AN A g F G
TEATATRAT § | wA-ml I«
framgraid 9 agsgadfF
R FE e g7 ¥ aers 79
o a9 gw fam q0F & aq 1965 &
3G FTgFEET FT T IXF A A
Sl AR GEEAT KA FT AV
far far 98 oWk Wl fgom &
TN FEAFIE | W GRNA AE AW R
TS AFAIHI T § |

A aIF g A AT qE
F O A9A AW HT SAEIY TG
2y, afFT T qoET geEAT A B
fogurat 1 g1 AT w1 ag TR
fFsm A yfadm dag 2T ww §,
IJgANANJMEag a7 q@A
T 9N AT § T TF AT & 0T
21 38 N gu-fafaed @1gT 3 @@
Mg Fgar g Favaw



227 D. G. (Min. of Defence)

[ ot w ]

1 fiyew faciifaar @, w=ifF A9 3
YT X TH AT F1 AT 98 ASHT
&) a1 TH, TgF T 7 feveww feaw
§--SO§ agF TAN AN IEITQ
@Y a1 20 FUT NTE 1 Y gHar
IG A FTY SURT HEAT IAAT & Y,
o9 39 FT Are F AR, A w0
12 Afg, afe fow 3 & AL A
e ¥ qgF AT A AYET @,
99 99 WY FHEET FW A a1
gl § 79 940 e ¥ @ e §
R qrgR 9@ FE Afgg ) g 9@
A fred fogy @ T aet §
fad oY qeeAt i 1 & €Y Tgrar
g afer wmaw Jae fRAE, few-
wifedea dfafes faare dar< fed
& IR gTR W F T T FAF
wm frar g, g sfeww sk o)
3 o dmre & 5@ feew & afafes
faorzem A e @1 FwmfEm
v g7 S¥ fadu-ow 9% 7@ A 9%
§ 99 g7 NT FT GFEAT HY FAFY
g7

fo fad eet afe A& a@
agl &, fas a4 ar #g. &t &t
. Ft Afw N aiq ag), afed WL
27 oY g faeg 9T FAF §—
QeI A9gd & ML IR T9 3T F
faeTs HqY AW FY WTH F @@T 8,
TR AT Y AgarsEr § gfn e
9 ¥ L7 I T AT, 9 AEATHIEAT
I IFT A JWF AW FTATHT
F % frew &7 feamit ofwds &
¥ SE FAaTet arf @, g e
TR GF FqFEaH a9 § 1 & =it
/T T TF JAAT 9 FT GATAT A1EAT
g @ fuadl FA A& famrd #
g 7 WA F7 FAE, IfeF @
fog fF @37 @ A & 7w AR
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TR AH W X & W T T
ST gifas FX |

A fFaa A wga § 5 -

“It will be difficult, and probably
impossible, for India to overtake
China’s military build-up. The Indian
industrial and productive effort has
been increasing; but the rate of increa-
se, starting from a base line some-
what ahead of China, has been far
slower than the Chinese; and is only a
small fraction of what would be requi-
red to enable a full military engagement
with China.”

“Furthermore, the gap is increasing,
for, Communist China is racing ahead
in an allout effort to catch up with
the United States of America and
with the Soviet Union. Her sights
are set differently and higher than
those of the Indian Government.”

W @R 7 Afg F X { a0
#t Afg 9@ T S99 WA
FI TN T AAGF T & |

gt aF 19 F gFEA FT AHAT
g Hag Wt v 5 AT Fa ¥
WY 9% I ST F g FT gdew
R afm Na@ & 7, T Fagt
¥ A7 & faamr A o gw 9 amw
& 1 & feurd F @i &, Aveer
q1ZF FT g9 AR ANIF FQ§, AR
Ig fad A9TF FT F IIT AW F
F A &) ST F e 9T S F
3 e @ 1 g fah e € A A
g fr:

Power flows from the barrel of a gun.

gaFr At wgi aF & dif ad
@AT §, AfeH ag qIHA T TEATT
Y F AT TF IRF AT A F
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feaegd 1A arEE T FET & T

“Weapons are an important factor
in war, but not the decisive one; it is
man and not material {hat is decisive.
The contest of forces is not only a
contest of military and economic
power, but also one of the power and
morale of man. Military and eco-
nomic power must be controlled by
man.”

ag ATAY ATge & fa=re § fmay
¥ FI I AW J[WH qre af|
%, 3w mfaws af|@ ), Jw
werd #t afed N agw &1 FW v
g1 ot ag faare & foedi (1965 &
A FY T F AR THAA WK
FAIET & = F S W g F IR
faerar 1 1965 F @ wdy ¥a §
THAT Y 4T I, 99 0F 979 §, T
SINEA ¥ 993 §, 0F e #7 @
T § o oF a17 = §, gR AW
FgFEA F AR AR AT FaX &
= §

F-Ff ST ' WX AT w
VST T & 4T @ HAAFT A A
SHFTT FT FH FATE qq A AW
N afegs o QA E, FfeT § Fmgar
g 5 @ et A g WA
wifF AL T Jwar & ATt
THOET ¥ T FT FH  FAMHR
FgT T H T ATAFT FH FA N
g AN 9 HFANT & | TF W A9
AN weeq & gFEy § fagaam
sifad &fw @ & A @ d
R A F F fams sIER AA
AL FW@T E AR g@d < araf &
frgdr g a5t & gadFH N F@ERF
| TIF NI TAN F T F@IE

TH qE Y w9 AwART SR &
femm &% ar W =Y | o= o g
Tegafa & 1 @ SEN 99 ¥ T/
ag ara g fF gv A & e ang-

T T 92T §, T & arg faR
g fei #Y g garaT =Ry €
#3ifF qrea &1 ATEHT TAFT FT IE-
TEar g A A fggea ¥ dt
foger goT a1 ATEE A OEW, H
AR T FT W a9 AT § AT /gy
TE F AW oAt ¥ fAq aga &0 &
o8 9 @I gudsEr ¥ useafy
o Tg I F1 oA § W F AT
AR T I FI Y § | A
7g ofw § o1 39 & gFEw § g
1T FA0Q ¢ ? FATY qeet daArd 4T
TR AT AR awEd & ww Ay
gFa FgfaF § s aw ¥ I I
MR ) ag f5 gramisran
T dFeq qra1 AT @ G Tt
aFd ?

oo § 3|7 w7 @Y foae fgwni
FeRO gH A & g § & sow A
¥ g F A ¥, gEg [ SaAr
gfrar & fFt Wt 3w & Aame § a
T | TFATE WO A Fgdr §
fegaiwm & a9 IENT  F@T
T & ) frw A A ¥ H @
FTAT T & ? At ool e &
fag qgstd F<aT IS &, Y
9 F g q| g FE0 A §?
TF JTE I HA FT Ig 949 A
0 X% g dfaw-wd Wt o
I ¥ 5 g o g R g g
F A A FATD A AT F avEa
O § SER g FA ¥ fAg
AT 98 1§ FTT ISAN q9 Fga & 5
&% Tg AT ¥ e dure wd g fe
gfoege Mam a9y ¥ gfeg @A
T S g1 4g I w7 faww
QM A AITEF IR F 3w
frem & f® foormm w1 s=iw @
STET
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[ et e )

TR G EN ¥ ol ¥ g%
wsity & a4 &, P &1 & ;gm
fFgraR mgma @ agFe @
& f5 ot gw wF-gvaia A awmy
9T IR § 9 geeA & fAq ) waw ¥
g GaT9TT AT FY 909 7T T 1966
¥ 1971 7% & fag F& 1 1 6 g
FAT A F MY Y qaty Faw
ot | 3fFT @ We F w= Rar faar
% 3 s Wag o ¢

“Therefore, when the rephasing of
the Fourth Five Year Plan over the
period 1969-74 is being undertaken,
anew Defence Plan to cover this
period is also being formulated.”

T @ 9g ququly aeAT g ? I
AT FALE - FET § ag Ao ?
fray F0% T T Awr §? 4w
FCAT 18T & I9 AT A ? 6 A
AT T %1 9% fFar |« 3w 51 7q-
a9 gg & T fF gT arw wig 12 &t
FAT A 158) FAT &7 §&Q@ &
FEFAMAT NG 1 FAIFHH
g9 FA ! &1 a9 A9 TG AT FQ
gy A att ggi w@ §, EE
AT FY HNTATE AT IF F AR AT
FTLHE AAAT JAH T @ & 7 "I
adi, a1 e FE ¥ fag o= A
FT 59 fFEw 7 A9 FW AR [
Y IAVE F A AT AW §, q®
A gaw F g war g oW
FIHFTT AT S qg W W AW & g
g, o #Y sl g0 Ao fimy FY A7
g, @A Ol ¥ I WA
gt S A A g wraT e
# gIE W AT 9T JFI A
HTE T T FH U | Jae JFX

Nyt @ W@ e, v e
g W@e #, miT=a FIE™ & 41

APRIL 22, 1969

D. G. (Min. of Defence) 232

The value of ‘issues in the past 6
years has been as follows: (Page 22)...

oq 3G f mfedse s ¥ sy
qTH JAT LT & 39 Y WH g
@ ) 9T Fgdt a7 @ 2, dfAwy
N geqr I3 @ AfEw wiferew
$EY ¥ eI Y A 9T & 99 T
AT I TE & | IGH FIW F G
g fF 7 a9 gY, 7 WY g, AN
ge, o frlt @ A Fidae ]
FTH T QT § | qH Ay e iy
TAFIT FY, AfeT 57 arq 1 garan
3T FY FAT gy 7 mifedw SR F
R SIEFEA #9419 AT ? FS AT
Y FEATT FI GT A ATT AT I&T
fager &, AT 99 § waNg WY @A §
srex ey dfFq aisdea @@ &
afg fgeam & fedem  ser 91
TR FT T FH IR fFar @+
Iq AN TQE FET N Afgy @ifF
IR a8 I a@) 5= frarar g &
frsit &= &Y T ¥ 37 F7 fa A7
A AP A W oWH W
2fgy, gak mfedsg FI@™ FT N=-
I U @I |

™A TT—TF [T WE FHFR
I Y ag g wfer Fedd—few-
a1 R gEdr § qAfiroe oFTIEE-
fedAT | TNfYUIT wHEw & agor
& o 7 3fey, W § e
G497 STAT &, TW BT q@T I TF
oF §TmE w997 § FEAE A
TgauAg:

In an advance base ordnance depot,
petrol, oil and lubricants were inden-
ted from the Supply Depot very much
in excess of actual requirements.

o § 7€ N T ) T} ™ A
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In a Military hospital the figures in
Daily ward requisitions for patient’s
rations were tampered with by Ration
accounting branch of the hospital and
patients’ rations were charged off
from the books in excess of the quan-
tity indended by wards.

UF UF 5§ fHeq §7 a9 "9 $1 39
# 93 Ft form o & wigw &
fs fom g7 & @@ @@ F #=T
A T s S g
g0 axw wifse g #1 2@
e fra amel & Ara Y A A
Q@] TF FIYT A AT §
frgd 7@ s 1 N Aa@
fag & st oo, o, fasr & am s
A IR E S @ @ faw ogEr
3§, ATy wgw angw g W
T AT AAIFTARIAT G E
Fagmg s@ FIXH{ 70 39
- fafesa #20 51T | Heaw W A, 7
qE T F WG F AT F wAL A
fedbrg & gt F@ FT FW & A@T
Iz ¥ WO gFeH § w3 AR
gz e g war AfF W qF 99
Frq) F faars gFIAT W AA QT
21 AW g wERg s T @A
fag FrAm AW g AR § "R A
®E

T Y A mft gt T A G
# T FLIEFA &, Tg TA9QT | A
g 1 Y fFarg § 99 § ag w9 &
& |t #0e 7qat faw Newm ¥ few-
e § WX gwreSr e wifesw &
ST 1T AYAT QRATH FT I, a¥
TUFL AR § | T arag Y sgmn e
AT WO F (A2 FT W I
o I¥ qTHIY T aF AR 200 FAE
T HT @Y I 97 Ha & | 300
FUT 70 9 & fedeq @@ 1 G0
T F9 Y awar§ | Afew & ag a

Tigm fF dar ¥ FT AW wR Al
Faurd | fedeag BT § 9 qEATR
Tt q17 §, Ay fawd ot & oF o o<l
I8 & X F AN o B oy g, W
St 39 & FAT T | fad T F A%-
FAF IR A a1 5w AN
TA 24 42 FW FQ §, I 9§ TeeT
F wdf Q9 a1 Ao Al 9T gEaTE}
FIF 7Y &, IT FT qAEATE TF ATAY
IO F g ¥ W FAQ, &
g FiEre mfeax sk Am-
FHIATE YIFEIT Y qTAEaTg ITH aq-
a7 & fafefrms sy i ¥ et
w9 &, 37 F1 dgmd w=r 80 whama
faear &), 24w 9w ¥ Fw faar
ST, 39 F1 A% g T w afa-
FX TEY, T A9 gF F o @3y
1 afasr aff, ! 957 F fag geAr
|i a1 7Y, HfAC AR S FW@ =N
i, ag 3w 7 8, v & g
o 4% %Y q& % a9d FT F I
FT qEATE, IF H G A 747G A
TG F FA N FTHITF A

oene A, ¥ e 9gw ;|
W oF agg a1 5 fergeam &
T FT JAAFT FW WY IH FAR
WA qTgY ¥ AT [T & AT
R fax 719 ¢ it 7 & &F a7y
g dfrfodt A S & ¥
T At A AT 7 AfEFG FR R
W & FI A9AT A frar g, ag At
19 § St IEFT FAET F&A | T HF
UF A9 WX FZAT 18T § | wAefa,
o, Tk q9T AFKATE § o oo 9@ &
¥ gaer § Aafs arg o § 5 e
et & =Y dEr 9 A9 F F a1
g, 3791 0F gEeR 9war g faawy
afg-afer =Y faast a9 §1 99
TEa] § #t @9 gy § T4 e @,
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[ oot ]
ag o g

How serious the internal threat
can be from those who take demo-
cracy to the streets cannot be esti-
mated, particularly because the threat
is contained by the army’s capacity
to meet it by being in reserve for the
Central and even the State Police.
That the Army is available is.an insu-
rance not only in physical, but in the
psychological terms that the Police
are not indispensible, and therefore
are not worth seducing. This, in
fact. is the Army’s greatest justifica-
tion and if we had no disputes with
Pakistan and China, it would have
been necessary to invent them to
keep the Army available against inter-
nal disturbances.

gt ¥ g E W 4g WA &
5 aeeT F1 R ek 3@ | &
ogX WA & faars, @ W
9 Wi & fears @ IJ|W
707 i F fawrs fvar s

Ffa7E ¥ oF a7 ¥ ol g9 WA
T_W gH aars 9 1 foew @ 1967
¥ oy a g §, e33R, |
¥ OF g § 9@ 9 §ex e
gftaT Y oF FeEia g o, vad
Fioq ot & & sfafrfe ag & forw
H w1 = 7 T § ) aey
¥ gew § | 999 wreEfoET A AW
ardff F Jar F arEEl T, IEE
gar fF e WA FhTg ot @
feerd & af am e A, 5= aw
M A ag 4T F § a8 7 ghA
A T FT O @ 5 ey w9
FAfAT, g7 AT AT § B aw G
a1 #E W wtv g faoeht whew @), ww
T Y TeH 77 T 1| qwRT FT GH-
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o7 g 419 & | 98 A1 fF A W
fergea™ #1 ¥ ¥ w9 ¥ AT AEA
&, 7% I T fagare @ § ¥461-
fF & Aax § af@ § @9 F9g-
free ot & & 1 wfw sy A% FAie-
T-N% AT ¥ AfUF T, a8 e
TR fazarg 71 § 519 W o 99
TEIT TN AT Ig AT §IG 0 A/
T FT WA Y AT § T9O@A
7 fargea § &% fremT &, 7® 9
FA Y AT F gE ¥
fraelt g€ a9 & forw w7 ag@ & gt
arogt e agt WA FAR g &
g g e mty & ax ¥ WA

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): Is the Hon.

Member mentioning this for the first
time ?

& I s : § ¥ 39 g
F AL FTOF G F @Y G
qr JfFT AT AT A I T qEY T
s e | qafag s g &
T F e Fg W g |

SHPI SWARAN SIKGH : Was this
not mentionud befere ?

&t AN HEATINA :
W A e, w A merar sy
|18 g Aferg )

& wfaw @ ama A fox @
@ §, TiE & ag Sgan g fr 3w A
Tzt g afdfeafs § qee w1 @
T §Y, 9T FT 747 FT9 g1, THH AT
# @AW F1 A wre @ ) FRAGT §
I ATAAT YE gAT §, AR F aR
¥ w1 qag agt R AT g, AW
T TS § | Tee AT 9wEr F AT
F it qFU T AW, WA "EE@Q
HI9H HR W g9 AT AT §1 S
gt & faare F@ qmr @ §,
& ot |t # ag faedera

T g9 FT
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15.20 Hrs.
[sht Suremm fEE gu]

T 99 BT gH AN F E
@ ey 5 awew &1 9 e
§ gAN FT FH G HR T qIAfT F
« TR T ¥ 7 7@ e FT oaeg-
FTT T@AT AR |

ovg § UF 99 I FEAT T84T
N7 AR aifeeae F Ak # &
agi ) fax frar, v o sw
T & A A &Y 9eg ue @ €,
I W forw v 9@ fem agw
S 9§ ATAAT §9 939 § qET qT—
a9 ¥ Y W oA I ¥ Wy 9
OR FW §, 39 F e A @
) Wi qEl & § Y 4T F At
A g9t T —# foedt & o
TG ¥ FIE FI AT §—ag dlo
19 ¥ wEaR § frFar g—39 1 w®-
FT YA TAT §—

Another not included in the previous

list issued last October for the November
7 revolution anniversary read :

*Glory to the valiant Soviet bor-
der guards bravely defending the holy
frontiers of our native land.”

ag ®F AT 9% F Ay FEar
E—oT gl § s e @)
3w RN ON-wAd Fe § |
TE A AT & greg @1 ®raE <
we fage arer gw i &y fear o,
A FT g0 W FAIR FT Q@ &, 7
R 719%F I § oY qy-qagR gar
% @A A OF AT HT A @AW
M frsw —sg e & 7 3
s faer ar—

Note given by the Ministery of
Foreign Affairs speaking to the Embassy

of India in China, 1I1th September
1967 :

7g FrEd A g S AT a3%
¥ gd e £

“The Chinese Government hereby
serves a sorious warning to the re-
actionary Indian Government : do
not misjudge the situation and repeat
your mistakes of 1262. For the
defenee of the sacred territory of
their motherland. the brave Chinese
people and the Chines People’s Libe-
ration Army will certainly deal cru-
shing blows at any enemy that dares
to invade us.”

I at e fag cdF T
el mw | w_AS” TF A
Tr-HEaX § W g@ a% dwe
e A= w9 Aot g F
fog 7 g3 §—aF w9 wAR F5g
& fay #ga & 7t qwewr &1 fgwre
F fA¥ o9 §a¥ &R FqT—uT
Ht—3Fga §—Not a blade of grass
grows there, not a man lives there.
FIAMNG F TR A AR IIAT o907
A Fgat & i agt ar art o AE
fraar—ag s odff Tw g et
IE GXQW I I, T 1200 FAT
A FT AT AN F a7 et
Wt asg F g use-wfiEA T
arfgw, oot St F a §, woAr
ot F ak ¥ whma @ =iy,
YT g3l F T @ AW I AR
g wifgd, dur &9 AR AW oSt
qof oXdT F WM § & AR
I AR AT ATRAT  §—400
a¥ g FHAFT AW T RE AT
gt a1 | agt ) gu % "AEH, T%
arfadt #RK FE W ;g\ s
& AfeT 3T 3w § 400 aF gz @nr
gfream &, gt gAw, afet @
¥ ¥ AR agt 79 W, A 9w g
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[# st wAeEr )
IR A E | AE W H T&
@ 39 a1 & 5 =y s F 7R}
TF T g6e7 &1 fAAfw #], oF A%
sy dar 7% AR fgem F A &
Fmy % Y g @ g adr @,
I W HIW A9 AN, 3@F fad
TR NTYN qT R A W
ATHL IAH! G AX | 79 A0 A
qrer Ft QAT IATT A1 10 ;I AV
ASHAT ALY, I A ST F AR
oT5Y, 39 Igfa #1 da1 Hfd 7R
% fay iy g g N s W@,
g gl Jard s aifgy 1 fosaa
¥ graey ¥ uw e Afq =, o
&9 FT g I€A & qY SR A
&9 ifee F, WM WA-AH T B
TE@ g A g TG -AW FAN FT I
W gE FT, §7 9 |H I S F
a7 fod STd—3@ T3 F HHed
gk fer o= wss ¥ wEA
W@y st g§w@ & fex H@eew
o} faam 1 ¥FT W A §@ww N
Afg #1 0F Ta7 AIg W AR W A
AR FITHE F AT @ FT &F AR
At &1 Y A §—& Az adf Fgar
fr a7 Afg F1 arf, JfeT 7wz
ag F1E FFANN A A wEar g A
IAFT AT ISFA—IF F IFL |
¥ dw d FW A g Af R [
T 7 FT |

IMEAR HEEA, WA TH qiF
frre wfes o faar §, =% faxg
TTFT YA WS F@T
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s fazarrara fFar, gl S
Tt fazarauaRy sre fear, gaE
T g qIFIX A A wwW
g A A grar ¥ fay g
& gfe ¥—arg afw, 9= afs s}
qw ofe F—aod s Tifgdn
TR AR TN FEAET dRE A
afr S Aegw wwar faan, gEd
gRg a fF agg ard a s
graET 1 3fee & 7, AfFw faw
I § Ieg gHIL I e &7 faw
Iafeqq fFar, twr atg & S/ @
[ ¥ A a1 W@ w7 g fEAw
groguag arg g e & am
20 Q< 47 famr s A g, A
Wt @< g, gk W 3§ 1 q©
N gEg At §, AR f| X
99 & gvarg ¥ 9 39 TE T Fa
#t Nfww A 2 fogd goR A<
TG WA FT AT Gar @y

ft T GRS F T
weTE A1 AT FA—gw A W A
FT GET FW § |

ot Aarem ¥qQ © MmN AL
ﬁmq@ﬁ’h LN Jg Fgl fw
N9 & g9 faar g7 20 FAT &
& wafs ga @gt 10 e A WY A
& | s T 78 wd Freerar & 6
& S da A § oar gw A §
o wfe 76t & fr qw 0w w1 g
AT F R |

IqEAY Y, UF I@ Ay A &
W1 o1 feenar [t § 1 g
2 T FT FT 91w, @ AR 0
o ¥ TG 4, WO @ g—wiw o
ST & 0T & 99 g9 qeT FT A€
# grag ¥, gard Y 7 gedwr ¥
g A1 FY fawaran, v F sreww
& qua 99 JEF wheE gy aX A fY,
g agigk dfFT i agwx 18
T g7 7 FarE o forw q@gd &
arg D B # gwaen fFm—
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7g W gfage ¥ g e g §
%W W FT FAAT FWQ@ gL A A
T wgA WA g gAR agt W
#frF e gar &, W EF &0
frafw gor @ s wagay, 1968 &
Arafrfc ams g 7o § F9E
N9y 9 F1 gAiqq fvar § ag @l
a1 afs & segwr &1 & oo
O AR W FEA Aga g Fogwrd
g7 gfe N a@Pdad g wfge
#4ifs gl oY @ § Fgi 9T gRan
N7 F1 9K fRfadt F mwaw -
U @A & g WG AT
NI MT q%ft § 1 W g gAY
o &, 9a% fau § e wt & fa-
@ FEa fF faar g qdqardd
T FY FgT X @ 91 fowy fF afz
IR FIT AT FT ATHAA & At SFH
UFT 9T TF |

IV AT, T F HIFAW
& 9g¥ gHIX @7 HATNG FT A &9
q1 93 400 FA3 F7 97 AfeT A &
TR & 9390 59 AW H A1 qfk-
feafs dar g% 5% T 77w T8 A9
1102 FAg &7 gi 7147 § | T9F! ITA
T e U AE § fF gk [ &Y
wEEqr AT WS g9 gal § q€Y
a9 gav dgen far fF ga wo &
afe—aa, uw Wi ag afw § @3-
O F | IW F FAQAET &
1100 £ ¥9% 1 qwz g § | T8 &%
2 f& = 5000 FAT  ToUT AT @A
R Ed I W, A AL FW
% § 57 Kanw g 5 gmu o
HOOFAT M aIT EaIgFAE | &
T A Ao F Y g [ A}
safenmd gaiet £ Nl waifs |4l
qft €17 @ 2 A ggEwr AR wE-
TAT FT THAT EAT & |

uF e g8 ag g fe e

Jeqred faam 1 FE FH THEAT
gt & ag widafas gearsl § ol
9gF 61 FUT FT IUIET 41 98 &
FgFT 111 FUT FTE A1) zad
aTfee Wt @gr &1 TgA 61 srE FT
fefadws sragmr v afes =wa 93
are &7 fefages g7 gam €1

g% 3@ T 9 FgMOsar § fw
g &Y woAt §7 ufew ser uw
W@ § SawT Fw ag R 5 oifesm
AR NF AT I T A I AHFAQ
T FY JAT § 1| § WOFT €q17 A=
T H NN T A Wgw T
60 & ¥FT AT IF ITiFEIT A T
e & fast @ w1 dfvw e
T W) & A qemer ot g 7 @
gfoud frgg 2o d@imraer &
fered W R & & @@ 7 @)
9% @19 & & wowr e fgm wgr-
IR, GHZ & FYX FT M N A
QAT ATEAT g | qg W gArd dAr
&\ A Aw g fE e frde
ag baen frar @ 5 93 @y &
ofrar & oow o faggr w7 S
T A9 § gEEr) § qg W g
fraeit @ fF e T e faegr aw
AT & A DA 9w &F B A afe
¥ 9T ¥T §, qIg AT § WLAT TrEAT
g aafem rRfrm § g ae &
SR TFE A A gh A ¥
¥ & gFT & ST wow e Ufwar ¥
@l § IUHT YW FH ATHAN AT
@l ¢ Tifs saR mgfe g Wi w
AT mfyew 9AE # § AR TR

- Aifa & F1ew & agt T AT A

JQUT AT AT W& |

JqTEqN AERA, ®F AT TH
fax @r g 1 go TAo Wo ¥ FTHTF
waw ¥ I g 2T qra% T T
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[t darae F14]

wrer ot T A1 &9 afEeT B
T A W R 1w ¥ fedew
fafreez, o FaRI Y wifFm &
5y Ihed | FgT T gw wifeear &Y
afag mee @ § afs oifsem
qY g § qHTEar F aF | K Jg
Fgar wgar § 5 ¥ ar g faw §
1 3 qufFeaE ¥ gEAe A1 AE AR
§ 1| mifream o fergeam B g
goHaT g1 I wffEm ]
TEARA 3 | agr 9% fay § N oF
fer gadEr 7, g A & aravE
—aIfFeqrT F1 TEEd 2 g IW
fag ¥, oA ag 7ar ar f5 mifeeam
TR faas wors sRE™ TGl
FUIT 1 AfHT T 65 FT A/E H FAT
g ? wifFea ¥ 91 STy e
ol F) R faars swwe fwam
TEATEAT F THS o 9 T q@ 3
g i@ fFImiAmF ¥

# 7o) wEeT ¥ FEAT ATRAT §
f guTQ |1g 8 @™ FY ST JAT g—
A7 A aifem QAT T ¥ qE-
T FZ F gfez § IuHY agrar s |
daigw A g fam o gy el
& Y Fer agrE 1Y | 9 A @
¥ arew gaT & Q& =7 gar= Efry
%1 41X frar T @ wafs & wwar
gy aw A Am W dfw M
arfge fs gard qddra @aT #Y
T T GF | GT9-9TT F g W FAr
=T § i Tt e el § i freaa
§ 17 ¥ U ¥ A/ J9T FT TWT
T @ & 1 F A9y smwg wEar
TR e st 9gi ¥ @@ & gEwr
qFEAT F F fag #718 Q@r waw
frar sy anfs s @A #1 gAwR E
WEX T 9% gF |

a7 ¥ UF 9 SR Fg AEar
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gfF ameamidgod 3, o
I g9 A fafaeet & 1 g arfs-
WM ¥ O G afy aat w0 w7
A FR | 1T H1 q1fgy 5 arf-
@\ ¥ gfw amt w31 ofmar sk sa
M # fetv are @Ay forer Za A
AT T F JATHIAQ FT GIYT &AT &,
TEAFT F ATFAW FT @A QAT g 4T
e Wt a2 Teg A Fgfee @ @
£ @ gr-a ueEl Y oF e afw
T foad 7 N9 g3fee w1 g7 q91-
T F TH A FATA ATAT, =T
AT T T W 1 o Teel F
P A AT AW FATST F@T E |

SHRI NATH PAI (Rajapur): Mr.,
Deputy-Speaker. Sir. never during the
twelve years that I have been in this House
have I seen such disturbing lack of interest
bordeing on apathy and indifference as we
are witnessing in discussing the D ds
of the Defence Ministry. I see two reasons
for this mood of the House. One is per-
haps the typically Indian habit of going
from one extreme to another extreme—
either we are panicky or we develop
apathy. Where defence is concerned we
do not know how the develop a very cool
assessment of the grave broblems that we
have to face and consider evolving a viable
defence policy. Because Pakistan is invol-
ved in internal turmoil and China is enga-
ged in a major encounter a confrontation
with the Soviet Union, 1 think there is
a feeling in this country that since both
the potential aggressors are engaged this
way, we do not have to bother much
about our own defence. I think this is a
dangerous self-complacency which is un-
fortunate being reflected even in the
House. Arya Chanakya has given four
kinds of dangers to a country, four possible
combinations and I find all the four possi-
ble combinations are available here--exter-
nal with iuternal complicity, external with
external complicity, internal with exter-
nal danger and internal danger with inter-
nal complicity. All these four possible
sources of danger to India’s security are
present. Somehow we tend to be compla-
cent in spite of the maximum danger that
seems to be developing.
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Another disturblng feature of this
year is the glaringly different and diame-
trically opposite assessments and estimates
of the international situation given by
the Ministry of Defence and the Mini-
story of External Affairs. In this con-
text, not that there is anything novel in
it, but in his highly readable book Guilty
*Men of 1962. Shri D. R. Mankeker, says
very cogently something which is of course
commonly accepted, what is common
knowledge, what is known to us about
the co-relationship between defence and
foreign policy of a nation. He says :

“Foreign policy without a coordi-
nated defence capacity to back it is
impotent. A defence capacity unrela-
ted to foreign policy is pointless.”

The author further says after assessing
what we have done beginning with 1947
and ending with 1962 :

“A realistic foreign policy has
therefore, to be rained even trimmed.
to measure with the country’s defence
resources. Then again often the
defence priorities may have to be
stretched to meet the needs of the
country’s foreign policy. The two
must always keep in step if a country
has to avoid disaster.”

We do not see such kind of coordina-
tion between the defence policy and the
foreign policy of the country. But I think
the Defence Ministry is showing a more
realistic assessment than the Miinistry of
External Affairs.

Although I am not very satisfied with
the improvement in the Annual Report,
I would like to say that there has been
some definite progress. Looking at the
old reports. to which we were accustomed
in the past, there is a positive improve-
ment, though I think we need not be bur-
dened with all these manuals ; they can
be separately circulated. An assessment
of the requirements of defence can be
more cogently made available. Something
analogous to the White Paper produced
by the United Kingdom and other coun-
tries,

In this context, the first two pages
are a very candid admission of what is
happening to the defence of this country.
At page 2 the Defehce Minister has
summoned enough courage to tell this
country a new factor which has arisen
during the past war and that is the possi-
bility of supplies of military equipment
to Pakistan from the Soviet Union.

*“Such supplies in addition to those
coming from outher countries at
concessional prices including China
are bound to move Pakistan towards
a posture of even increased intransi-
gence and would certainly make nor-
malisation of relations with us more
difficult.”

In reply to a debate which was raised
in this House by Shri Kanwar Lal Gupta,
the Defencc Minister also said, “This
wretched Agreement and the shift in the
Soviet policy”’. We must make one bassic
assumption regarding the behaviour of
the so called super-powers, whether be
it the United States of America or be it
the Soviet Union. We have failed so far
in seeing the imperatives under which the
super-powers will be acting. There is one
unwritten agreement, a tacit understanding
between the two super-powers which does
not seem to have dawned on the policy-
makers in this country. But there is a
small beginning at least in the Defence
Ministry. This tacit understanding between
the two super powers is to do everything
they can to prevent the emergence of India
as a potential rival major super-power.
All their efforts, all their diplomacy, all
their moves, are bent towards this.

In this context, the strange response
of the Government of India is amazing
for anybody who looks at the defence of
the country. When, in 1954, the first
news came of the decision of the United
States to supply hardware to Pakistan.
I think. Pandit Jawaharlal Nehru pointed
the triple dangers of the dicision and.
as befits the representative of a free
country, he reacted against this. The Pre-
sident of the United States tried to
mollify the fears of the Indian leaders.
What did President Eisenhower tell us ?
What did we say ? How are we reacting
today when a very similar situation has
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been created by the second of the two
super-powers ? I would like to read the
assurance which was then given by Pre-
sident Eisenhower to the Prime Minister
of India. President Eisenhower told Mr.
Nehru in his special message on February
24, 1964 as follows :

*“I am affirming publicly that if
our aid to any country. including
Pakistan, is misused and directed
against another in agression, 1 will
undertake immediatly, in accordance
with my constitutional responsibility
and authority, appropriate action
both within and without the U. N.
to thwart such aggression.”

When similar explanation was given
by the then Prime Minister of Pakistan,
Pandit Jawaharlal Nehru summed up the
Indian reaction in these words in reply to
Mohammad Ali’s explanation. I am quo-
ting from Mr. Russel Brine's book :

“The total difference over out look
is exemplified when you say that such
aid given to Pakistan will add to the
security of India.”

After giving this aid, we were being
assured that arms aid given to Pakistan
was likely to enhance the security of India.
When this insult was added to the injury,
India rightly reacted very sharply. But, in
1967. when such aid was made available—
I am going to give you the details of the
aid—when we tried to alert this Govern-
ment, the Rip Van Winkle of this Gove-
ronment, when the first news of the supply
of Sovict helicopters came, the then Exte-
rnal Affairs Minister seriously tried to
ridicule us by saying that these were civi-
lian helicopters. We said, “Yes. Certainly,
the helicopters are being sent to Rawal-
pindi but not for any military use against
India. If at all, they will be used against
China by Pakistan. That is why they are
being supplied. But basically the helicop-
ters were supplied by the Soviet Union
to Pakistan for flying children from
school to home, from, home to school
or for distributing milk bottles.”” This is
what we said. The Government did not
take it very seriously. Now, in the latest
issue of the professional magazine Flight
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the details are given of the kind of aid
Pakistan will be receiving.

~ May I, at this stage, read to you only
oue paragraph :

“With the entire Pakistan defence
budget pegged to the equivalent of
some 514 million dollars......”

and not the figure gven by you ; here
again, you could have taken more denpa-
ble figures to quote in your Annual
report.

**...514 milion dollors for 1968-69.
the Mirage purchase will not easily
be repeated, but there is ample evi-
dence that the Soviet Union is willing
to take over the aid programme
where thc U. S. left off.”

This is very important, And what an
irony ! It had been the policy of Impe-
rial Britain and the U. S. A. to try to
maintain a parity between India and
Pakistan. Today it is the Soviet Uuion.
We have no less an authority than the
Deputy Chief of the defence of Soviet
Union telling in Rawalpindi. ‘We want to
see a strong Navy’ ; the Defence Minister
of the Soviet Union thurdering in Rawal-
pindi. ‘We want you to be strong to
defeat your enemy. When Pakistan says
that there is only one enemy in the world,
i. e., India, here is the Defence Minister
of all going and telling, ‘in defeating that,
we will give you all aid, assistance and
guidance’.

These are the further details :
“Pakistan is likely to receive...... ”

This again is from Flight, January
1969 :

“Pakistan is likely to receive 100
MIG-19s and 60-70 MIG-21s, plus
30-40 1I-28s, from the Soviet Union
in the near future. The USSR will
also probably supply spares for
the MiG-19s which Pakistan has
already received from China.”

I am not blaming the Soviet Union.
The Soviet Union. is only following its
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enlightened self-interest which is the duty
of the Soviet Union. Instead of going on
acting sycophantically towards the Soviet
Union, if only the leaders of India try to
learn some lessons in patriotism from
the Soviet leaders, how much different
the picture will be! When there was a
minor skirmish on the banks of the Uss-
uri River.—I think, this is an ancient
¢ Sanskrit word from °‘Asur’; I think, it
probably had some connection with India
in the ancient past of the country...
(Interruptions) I am not going to lay any
claim.- Let us get what is our legitimate.
‘Ussuri’ is a significant woird ; you will
agree with me that it is from the word
‘Asur’...(Interruptions) Indian adivasis but
not Chinese adivasis—when a minor skir-
mish took place, a great poet of the
Soviet Union, Mr. Yeveuto Shenkov, gave
a stirring call to Soviet patriots—it is
called ‘Rad Snows’. Mr. George rightly
pointed out an aspect of it. This is some-
thing that we can learn from them. We
completely ignore that aspect of it. T am
constrained to say this looking at the
attitude of this Government. When the
Defence Minister said that there had been
a shift in the Soviet Union’s policy, the
the next day, clandestinely almost, the
External Affairs Ministry gives a pathetic
explanation which a daily publishes, in
order to white-wash, because an objection
was taken by the Sovite Union, “How
dare you say that th:are has been a
shift ? Of course, we supply arms, we
give tanks, we give guns, we give planes
and we might give somsthing else to
Pakistan, but that is only to increase the
defence potential of India that we are
arming Pakistan.” This country had fallen
so low that this Government prevented

colleague who gave an explanation that
what Mr. Swarn Singh said when he
talked about shift in the Soviet policy
was this that there is a shift not
vis-a-vis India but it is a shift
vis-a-vis Pakistan. I do not understand
this geometry, I do not understand this
mathemaincs. But this was the expl-
anation that your colleague thought fit to
give.

I think, the Soviet Union will learn
to respact this country much more, if
the country can be persuaded to show a
degree of self-respect. Let us remember
what they said when we were attacked by
China. Mr. Khrushchav, a blunt man,
said : Indiais a friend and China is a
brother’ And what did he do? He asked
us to settle the dispute peacefully. I do
not blame him for that. Here, we are,
I do not kmow, at what stage. The
Soviet Union asked for India’s sympathy.
Parliament has not been told. I do not
know at what stage the Soviet Union
asked for our support. We have not
bezn told. If there is a confrontation
between them, Indian must see that such
disputes are settled peacefully as we were
asked at Taskent to solve international
disputes peacefully and under the Direct-
ive Principles of this Constitution this
Government is obliged. Instead they
were going on bended knees offering their
support. Give the support but let there
be a mutuality of interest. Let us not
forget if there is a confrontation between
the Soviet Union and China...... Ido
not wish such confrontation... it will
not be good for any country Let us
realise that the Soviet Union needs
India’s friendship as much as India needs
the friendship of the Soviet Union. This

the Parliament of India from exp

even a regret at this. We were not con-
demning them. We do want 'friendship
with the Soviet Union. But sycophancy
cannot be a substitute for equality which
alone can be the basis of friendship with
any country. Mutuality of respect, mutu-
ality of interest, mutual trust—that alone
can be the basis. But this kind of sycop-
hancy which the Governmeut of India
practises in no substitute for that.

You were taken to task, I do mot
know whether in the Cabinet or publicly.
You were brought to ridicule by your

aspect of policy this Government never
realises and therefore it cannot bring the
courage to protest when a step is taken
against its legitimate interests.

Having told the disturbing aspect of
this foreign policy of this country and
its co-relationship, may I now turn your
attention to one aspect ? That is what
is going to be our attitude to this new
kind of alignment that is emerging in
this part of the world. I think, Sir,
these two super.powers will see to it,
will strive, will use every strategem and
design to see that we remain eternally a
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second-class power, Are we to accept
this position ? This is the crucial, car-
dinal problem of India’s defence policy.
It is in this context we have to defins
our attitude to the non-proliferation
treaty. It is in this context we have to
gain ourselves the freedom of getting our
choice in deciding what kind of weapons
we should have.

We are told about the grand per-
formance of our ordnance factries. There
has been a slight improvement but we
asked categorically in this House if the
recommendations of the Mulgaokar Com-
mittee with regard to modernising the
ordnance factories have been fully imple-
mented. I want to submit to him that
they are not implemented. The ordnance
factories remain what thcy were and it
is the super-fine dedication of our young
men working there patiently day and
night that is yielding good results. It is
not the modernisation which remains far
from the targeted capacity that we had
set as a goal before us. But the dis-
turbing feature, the alarming feature is
that proportion of what we produce
indigenously to what we are importing
is declining and this, I think, is a very
disturbing factor. I do not want to go
into gtatistics, but I repeat because
yester day the hon. Minister has already
replied that the proportion of what is
being incligenously produced in this coun-
try is declining to what is being imported
and there lies the danger to this country.
Those countries which are giving us
equpment and arms— I for one am ready
to be grateful to them, thank them and
not of course as obsequiously as this
Government does. 1 am prepared to
thank them and acknowledge it, but these
countries are seeing to this that you
remain dependent on them for every
single spare part. and you are accepting
this position. In the event of a major
conflagration or major conflict—and here
I want to talk about the point whis was
raised by another colleague of mine— is
one of them prepared to take both ?

Is it seriously suggested that the pre-
sent defence capacity of this country and
capabitity is at a level or order where we
can meet the double challenge from China
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and Pakistan ? It may not be of course
our choice if they decided to act against
us in collusion. I agree with that, Is it
serious politics, is it serious strategy ?
From the military point of view can we

take both China and Pakistan simultane-
ously ? I'do not think this is a very

serious kind of thinking. May I quote ?

Somebody was trying to quote Mr.

Khera. I am glad that civil servants,
even after retirement may write books.

It is a good beginning. There is a

dearth of literature in this country. We

must encourage our civilian officers, must

encourage our Minister if they can write

something. We must encourage our

civil servants to write memoirs. Itisa

healthy thing. I would welcome it. I

would not have passed any judgment

about the quality of the book that we

are getting. But here is a good soldier.

Gen. Thimayya in this book writes about

an interview which he had given in a

seminar and later on in his official

position.

““Whereas in the case of Pakistan I
have considered the possibility of a
total war, I am afraid I cannot do so
in regard to China. I cannot even as
a soldier envisage India’s taking on
conffict with China on its own.”

16 hrs.

He was not a sycophant towars China.
He was giving a realistic assessment. I
want this country to be prepared ? That
is the basic question. Sir, one can talk
with very great confidence. with a certain
amount of personal knowledge, I can say
this MIG 21is a good thing and we
appreciate the Russian gift of the MIG
21 but you know how limited its flight
range is, how little it can remain, how
utterly useless in the matter of the secu-
rity of the region in which it is stationed
it is. It was all right to meet the challenge
in Eastern Europe on flat terrain . But
this is not so in the case of India which
is trying is defend itself against China.

Here we come to this very vital
question of India’s defence. We talk
somewhat lightheartedly about taking both
China and Pakistan simultaneously. China
cannt take India by surprise. People may



253 D. G.(Min. of Defence) VAISAKHA 2, 1891 (SAKA) D. G. (Min. of Defence) 254

be surprised to hear such a statement
from me. If China is to think of making
a confrontation with India we can get at
least one month’s to six weeks’ notice
because its logistic support comes not
from Tibet but from bases nearly 2,000
miles away from the Indian border and
if we have the necessary reconnaissance
and intelligence—I am saying ‘if we have’
because I am going to read out to you
sonething damaging about our intelligence--
if we really have the necessary degree
of modern intelligence in this country,
what is it that will happen ? In this
connection, MR. Khera said something
very important and I do not know whe-
ther this particular urgency has beeen
felt by the hon. Defence Minister. Mr.
Khera said :

“There appears to have been very
little information and what little there
was who very scrappy, about the inten-
tions of the Chinese, their objective,

their plans, and their preparations”.
Again he said :

“Intelligence was amazingly poor
and decentive as regards the strength
of the Chinese build-up their method
of waging battle, their system of
logistics and communication, about
almost every-thing of significance
that might have helped the Indian
forces. The consequenc was that there
had been little or no plaoning or
preparation worth the name against
the kind of threat posed by the Chinese
forces.”

We did not make realistic estimate
and there are various reasons for that.
The kind of atmosphere that was there at
that time was one thing and I want to
know whether it has since been rectified.
This is the position of Intelligence in
India. Between the war with China which
we have to wage on the mountains and
the possible war with Pakistan which is
to be waged on the plans, there is a lot

We know that Britain is withdrawing.
We know that USA is withdrawing
They will be compelled to withdraw. Is the
House aware that when USA vithdrew
from China they left behind according to
conservative estimate hardware of the
value of 1700 million dollars ? When they
withdrew from Vietiam they were annu-
ally spending more than 30 billion dollars,
that is nearly, Rs 17,000 crores—near
about the entire third five-year plan—and
that is the amount annually left in the
shape of hardware left behind in this
region. Are these taken into consideration
when we talk of the defence requirements
I am certainly conscious of the shortage
in our defence preparedness. I would like
to read out another portion regagding
what was happending in our Defence
forces.

He said :

“In this situation there was little
sharing of the common tasks in the
face of the danger to the national
security. There could be no meeting
of minds, not even the essential
minimum flow of information. The
internal lines of communication in
the highest echelons of the country’s
Defence apparatus were clogged with
mutual dislike and suspicions. "There
was a grave weakening of the foundati-
ons upon which a cogent defence
apparatus could be plannzd, assembled.
organised and deployed.”

Sir, any display of new initiative was
peremptorily and summarily dismissed.
Has it changed ? Has this atmosphere in
the higher echelons of our Defence, and
has this sycophancy, gone ?

Mr. Deputy Speaker, I want to raise
an issue. We took the blame when
Parliament was to be blamed, Courage-
ously we faced it. We blamed the
political leadership. The time has now
come to talk about our Generals also.
We give them credit. All credit to our
j and junior officers. A basic

of difference. Therefore, the defe capa-
bilities are totally different which have to
be raised by this country. I have no
evidence of it, except in the statement
where he has said that we are prepared
to take it.

change in the thinking of Indian highest
command is called for. I do not think
that they bother to know the kind of
enemy we have. As I said at an earlier
stage, it should be made obligatory on
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their part to read about Mao Tse-tung’s
thinking of war strategy. I do not
think it is being done. It is no use going
with a procession in thc Connaught Place
beating our brests and declaring our
determination to beat any enemy. For
more important is to understand the
enemy. China will not be fought with
hatred. China, first, has to be under-
stood by us before we make a worth-
while effort to contain her in the Hima-
layas. That is only the beginning. Here,
one of the difficulties is the kind of
attitude Indian Generals have. We are
trying to abolish distinction from the
country. We are trying to abolish caste
system from our country. The Indian
hierarchy in the Defence Forces is extre-
mely caste-ridden not in the sense of
Rajput, Jat or Kayastha, but there is a
kind of feeling between the lower officers
and others. We want to see that this
kind of attitude goes. We want to see
that a new spirit is introdueed among
them. One can go on talking about that
We have tried to glorify all. Let us
admire where there is good quality. When
this kind of thing is happaning, it is the
duty of a good Commander to put down
his view and be ready to resign if it is
not accepted. We did not produce
Commanders who would have stood up
like that. That mas one of the reasons
why we have blamed politicians for their
failure and for the debacle in NEFA in
1962. We have not shown sufficient
courage to have Defence Commanders
who will share the responsibilty.
Defence Commanders who will act as
sycophants to political leaders are not
Commanders who can be trusted with the
destiny of a nation and we have too many
ofthem. I hope the Defence Minister will
see that a new spirit is introduced into
them whereby they will be ready to share
all risks and all glories with the jawans.

Lin Piao is the new Head of China.
1 donot know how many of us have
studied that life of this man. Ido not
like him. But I do admire him. This
man has risen from the lowest rank shar-
ing everything common, sharing the same
kind of life, sharing the same food and
the same rations, It is this that inspires
his men when he goes to the field. But
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here, this kind of supsrior-class attitude
and leading the forces from behind are
things we should get rid of. That kind of
officer is not the officer we will be needing.
It is this kind of officer who was responsi-
ble for the debacle in 1962. It was this
mentality “which deprived India of the
prize of victory which we could have got
at Sialkot and Ichogil Canal. It is this
same kind of mentality which I went to
be rectified.

Now there is another point, which is
so much talked about. Modern defence
means basically science-oriented or scienc-
based defence. I know that we are having
some scientists in the Defence organisa-
tion. But they are more a decoration or
ornament than an integrated part of our
thinking and planning on defence. We
made a beginning about fiftecn years ago
and we get some junior scientists. Those
junior scientists may have become senior
now. I want to ask the Defence Minister
one question. In the first place, the
tragedy, I think, is that we have three
defence empires. three science empires
in this country. What we nced is this
The scientist, the technoiogist and the
soldier should act as an integrated team,
under a single matrix. It is only when
they have this kind of integrated app-
roach, that science and technology will
be able to play the kind of role. If we
utilise the available talent of the Indian
brain, which is called ‘software’ by
McNamara, there is nothing to be afraid
of in this world. When they were asked
about the tremendous achievement about
going to the moon, McNamara said—and
I hops that the House will be made
familiar with the book by Ben Shricver,
the American Challenge—that it is not
the hardware, it is the software that
matters. It is the software of the Soviet
brain that is responsible for the success
of the sputnik ; it is the software of the
Russian brain that has raised that
country to their present status in space
techpology But it is the software of
the Indian brain that is being completely
neglected.

I want to kmow whether we do not
have three kinds of scientific empires,
one Delence, another the CSIR and the
third the Atomic Energy Department.
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In the latter two, there are first-class
talents, but they are not being used for
the defence of the country. Also, there
is tremendons talent in the universities
of the country, but nothing is being
done to encourage the young scientists,
professors and technologists, be they
in any factory, firm or in university
campuses, to use their talents and initia-
tive for building up the defence appara-
tus.

I will give some choice examples
about what is happening and who is
advising this couatry in defence science
matters. There are 10.000 Indian tech-
nologists and scientists helping te build
the defence apparatuses of other count-
ries. Why don’t they come here ?
Because they cannot be fitted into the
straitjacket of this country.

After the initial mistakes made by
him, Stalin—with whome you and I
may not agree—brought young men to
shoulder positions of responsibility.
You know he got rid of a whole genera-
tion of military leaders and technicians,
but then he began to trust the younger
men. Basically, he began to depend
upon the younger scientists. It was these
yong men who helped him to build up.
Russia’s hydrogen bomb was made by
a young man of 32, a brilliant man
of 32,

But what is our position here ? We
- have 10,000 scientists, according to an
estimate of the Education Ministry, who
are working abroad. They cannot come
here because they are asked to work,
under what conditions ? While once
returning as a student from abroad. I
met two young Indians holding the
finest degrece and the best acadamic
attainments. They expected to get a
job here on Rs. 150 per month and
wanted to give of their best to the
country. They tried for two years.
Then they were offered Rs. 5,000 in a
private company. With
accepted, because red-tape would not
accommodate this kind of brilliant
minds.

Isit nota fact that the Scientific
Adviser to the Chief of the Army Staff

tears they

was a biologist for some time ? He was
a biologist basically. You know, Mr.
Deputy-Speaker, that it has never been
the practice with me to criticise indivi-
duals. I will never take advantage of the
fact that the unfortunate men involved
cannot reply here, because it hurts me
basically to do so. But I want to ask
whether the Scientific Adviser to the
Western Command is not an agricultural
scientist ?

Again I want to ask : Is it mota
fact that the Scientific Adviser to the
Chief of the Air Staff has no back-
ground of any kind of aeronautics ?
Does he have any background ?

Further, I want to ask : Is it not
a fact that a junior scientist, who was
basically a wood chemist, was being
groomed to become the Chief Scientist ?

Finally, I come to the Scientific
Adviser to the Defence Ministry, a
good man a very brilliant man. But so
far as I know, he is basically a spectro-
scopist (Interuptions). This is a new
branch—1I take sufficient interest in these
matters.

Now I want to know whether the
Chief of the R & D Organisation and
the chief of the BEL and HAL should
be the same person, The R & D is the
evaluation branch. Now the man who
heads it evaluates what he produces in
BEL and HAL. Is this a very healthy
practice ?

One last point—it is about the Nu-
clear Non-Proliferation Treaty. Arm-
twisting will go on for some time.
Government have taken an attitude on
this for which I give them credit. But
arm-twisting will go on to make them
sign the so-called Nuclear Non-Prolifera-
tion Treaty, which is basically a division
of the world between the two super-
powers and the rest between the colonial
powers of the atomic age and the rest.
Government go on resisting, but let them
show a little courage. May I know why
the Kalpakam project is not being hast-
ened ? The reason is very simple.
Because in that project we are not tied
down by treaty obligations to a foreign
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power. If we go ahead with it in Tamil
Nadu—the DMK'’s young men should
press for its implementation—then we
can go ahead with the scheme which
was already availabe to us for peaceful
exploitation of atomic energy which not
cost much, according to Dr. Bhabh’as
estimate—Here I must say that I am yet
to be convinced that Dr. Bhabha really
died in an accident. We are not yet
convinced because there is some histori-
cal evidence to show that within three
months this country would have reached
a certcin degree of capability and certain
powers came to know of that. There
is a lingering doubt, though not convic-
tion in my mind, that death may not
have been altogether an accident. It has
happened before in international affairs.
We know how the plane going to the
first Bandung Conference was destroyed
by a certain power. Let us not rule out
completely that Dr. Bhaba's death was
also possibly engincered.

Finally a word about tuds the tubs
called the Indian Navy. They are bath
tubs. Most of the ships are leaking
and I have seen some of them. It is
time that those bath tubs were scrapped
Most of them are more than thirty years.
Do not go on, for Heaven’s sake, strik-
ing this posture of Viswamitra again
and again ; we have nothing to do with
the Indian Ocean. It is a duty cast
on you by history and geography. India
cannot go on talking all the time,
pretending that we are a strange kind of
virgin and we do not have anything to
-do with it; history demands, our
national interests demand, the force
of geogtaphy demands that Iudia playes
its necessary role. I hope he will be able to
give a reply whereby he will at least give
an indication of combat readiness—this is
not only heroics that we are indulging in
and say that a purposeful, meaningful and
dependable combat readiness in the light
of developments that are taking place is
being considered.

Finally, an appeal. Shall I make an
-appeal about those heroes who fought
for you in the INA. Their voices had
been raised by so many people and so
many times, So many times you gave
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assurances. A country which does not
know how to honour its soldiers is not
the country which is likely to inspire
confidence among those who are in
uniform today. I therefore say that
the assurances should be faithfully imple-
mented and I demand from him an
assurance that he will implement faith-
fully the assurances that were given
about the INA.

SHRI MANABENDRA SHAH
(Tehri Garwal) : In the time available
to me, I can only confine myself to the
broad aspects of Defence. I should like
to take up three points which I think
are of vital importance. On those as-
pects of defence, I am disappointed to
note that the hon. Minister of Defence
has either chosen not to exert; or
chosen to be silent ; or not thought them
to be important or necessary. The first
point is the question of fronts. How
many fronts do we have ? The report
on the Defence Ministry for 1968-69
begins thus :—

“India’s defence policy is princi-
pally directed towrrds safeguarding
the sovereignity and territorial inte-
grity. Though we have no designs
on any territory outside our borders
and wish to live in peace and friend-
ship with all, two of our neighbours
eontinue to maintain an attitude of
hostility towards us.”

I am sure that they refer to Pakistan
and China. These are the two recognised
fronts that we have got.

Perhaps as matters stand today
China, more than Pakistan. What role
Pakistan will play will depend mostly
on what role China wants her to play.
Added ro that is the withdrawal of the
check on China ; it is a matter which
has added to our problems.

It is understood that the Nixon
Administration has taken a decision on
gradual withdrawal of their forces from
South Viet-nam. It is also stated that
the decision to withdraw the forces is
based on the fact that even among Asian
nations not subscribing to the communist
ideologies thers has been—in some
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countries—criticism of the United States
involvement in Viet-nam war. It is fur-
ther said at that the Asian Powers have
failed to realise as to why America is
spending huge amounts both by way
of man-power and financial resources in
halting the emergence of communism in
Viet-nam and in putting an end to the
increasing Chinese influence.

Nixon administration is supposed
to have further clarified that in that
region it is primarily for the benefit of
such Asian nations as stand in the
danger of being immediatly affected by
Chinese ove-running Indo-China.

Whatever may have been the reason
for the Americans to go into Viat Nam
war or now for withdrawal, the fact
remains -that it did help to halt the
increasing influence of China, and it
also helped to correct the adverse
balance of power that may have cropped
up if China was left unchecked. And
in this devolopment our political ego
outweighed our defence interests, and
we op=nly criticised the American stand
in Viet Nam. The Defence Minister,
has, therefore been silent and allowed
the political emotionalism to sway the
Government policy in this arena.
This is a serious development, as there
is very danger of the Chinese zone of
influence extending to South East Asia.
The Chinese danger will no more be in
the Himalayas ; there is every chance
of its extending to our seas. The
Pakistan-China axis will not only be
conneeted with the link of ideology,
namely, anti-Indian link, but also by
land and sea. This is an added danger
and I would call this as a third front
that we have to safeguard.

That is not all. A fourth front has
also taken berth. So many efforts are
taking place inside our country which
are weakening our defence potential.
My reference is to the fact with the
changing political conditions at home,
it cannot be denied any longer that we
are not politically as stable as we were
before. I am not criticising in anyway
the emergence of non-Congress Govern-
ments in the States nor am 1 referring

to the reduced majority of the Congress
in this House. I am only trying to
make an assessment. Even if the non-
Congress Governments in various States
had been stable, and they had followed
the policy of India as one, I would not
have been disturbed. In the Central
level, we are supposed to safeguard the
integrity of this country against China,
whereas, in some of the States there is
a definite emergence of political power
backed by the anthority of the State
which is openly pro-Chinese. The
Centre is supposed to be responsible
for the defeace of India as a whole
against external aggression, and toa
limited extent against internal subversion
It is a matter of recorded history that
internal subversion can do much more
harm to the political and terrttorial
integrity of the country than even
external threats.

Now, how can we then expect
proper co-operation and effective func-
tioning of our defence forces which is
a Central subject in such States which
are openly pro-Chinese, in the event
of an attack from China or even for
our def prepared gainst China ?

We also see the emergence of lingui-
stism, tribalism and religious fanaticism
and we find them gaining ground. These
three ‘Isms’ may be nationally Indian
but factually ‘Isms’, and therefore, from
the defence point of view, we have to
prepare ourselves against them also.

On the other hand, regional aspira-
tion on economic grounds and adminis-
trative efficiency is completely ignored
unless it becomes a tool to be exploited
by the politician or it becomes a question
of law and order. We know fully well
that at some stage or the other, on the
question of law and order, the armed
forces have to come into the picture,
and therefore, this home front is the
fourth front that I think the Defence
Ministry has to consider.

While considering all these fronts we
have to consider the deployment of our
armed forces especially keeping in mind
the question of Home Front. The deploy-
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"ment of the armed forces has to be
‘considered in this aspect and only when
this deployment is considered we will get
the correct picture as to what is our
fighting strength against our enemies
across the border. Then only can we
make a proper defence Plan.

Hence I was disappointed in the
Report of 1968-69 when the proper
assessment of various fronts was not
mentioned. It is because of this that I
started in the very beginning by blaming
the hon. Defence Minister that he had
chosen not to exert, I am disappointed
that the Minister has not chosen to give
in the report the danger of South-East
Asia developments, I am disappointed
that the Minister has not given duc
importance to the effect of the situation
prevailing in the Home Front. As Defence
Minister he was expected to exert that
_ natural aspirations of regions were fulfi-
lled before those aspirations became a
law and order problem, thus avoiding
involvement of the Armed Forces if not
actively at least by standing by to help
_the civil authorities in need

Sir, the fiscal and foreign policy of
our country has to be guided by our
defence requirements and, therefore, I
.expect the Defence Minister and the
Ministry he presides over, to even now
take cognisance of the danger of the
ghift in the American policy in Viet Nam
and to remove and solve the danger of
the fourth Front—the Home Front.

14.27 hars

[SHRI GADILINGANA GOWD in
the Chair ]

Coming to the second point I that
want to dilate upon, is the assessment
of our firing power which is an important

- part of our defence preparedness, I was
very happy to learn yesterday from the
Government that we are going into the
manufacture of some sophisticated arms
fike missiles. Even then, the advance in
strategic fire power amongst the developed
countries of the world is so rapid that we
cannot keep pace with this developing

. power within our own means, Whatever
be our economic capacity, we cannot
reach that stage where we can match in
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our defence fire power with the advanced
nations of the world.

According to Indian Institute of Strate-
gic Studies, 85 per cent of the defence
expenditure of the world is shared by
eight countries in between themselves out
of 133" countries. ' Amongst these eight
countries China is one of them. The rest
of the nations, in which we are also there,
have the capacity of spending only 15 per
cent of the total expenditure on defence
throughout the world. We do realise our
limitations in so far as our self-sufficiency
in strategic fire power is concerned. We
do have our limitations in so far as
sophisticated elements of fire power are
concerned. The natural corollary has been
that we are at the mercy of the foreign
powers for modern arms and equipments.
We call them ‘modern’ from our point of
view but they are obsolete from their
point of view. We have bad to accept
their terms knowing that they are to our
disadvantage. For example, we are not -
supposed to be able to repair the MIGS
when they are grounded or make spare
parts indigenously. We have to depend
on Russia for that.

There cannot be respect amongst
unequals. The respect has to be amongst
equals. While we may not vie with USA,
‘USSR and even with China in our defence
build up, that should not deter us embark-
ing upon limited adventures like that of
manufacture of hydrogen bombs. We
must add this to the armoury of our
limited defence power if we have to ac-
count as anything by way of even defence

preparedness in Aaia.

If this step is taken then only we
will command respect from our foes and
friends and then only we will be
able to dictate better terms when
we negotiate for arms or ammunitions
from abroad.

e  The third point that I-would like the
hon. Minister to consider is the set-up
in the difence_forces. After fully weighing
the pros and cons some foreign powers
have integrated their services. This is the
mood or fashion or trjend these days.
USA began it, Canada which has no
threat from foreign aggression has adopted
and UK, whose pattern was the basis of
our set up here, is also moving in this
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direction. Therefore, I support the pro-
posal that we also integrate our three
wings of the defence forces. According
to me the advantages are the following.
Firstly, there would be avoidance of
inter-service rivalry ; secondly, it would
permit well-planned, effective and quick
defence plans and operations ; thirdly, it
would cut out wastage and duplication.

It is well known to all of us that
there exists rivalry amongst the three
wings. Each wing of the defence forces
tends to be an empire unto themselves.
Rivalry in seniority and jealousy amongst
officers cxist because of their separate
identity. The Chinese and Pakistani aggre-
ssion showed clearly the lacuna that is
there in the existing set up. Field com-
manders and officers were unconditionally
praised but at the higher level praise was
not so freely forthcoming as at that level
rivalry existed, bad coordination, bad
planning and disorganisation was felt, In-
tegrated approach is the answer, which
can only take place if the services are
integrated.

Economy would be achieved by the
merger of the inter-lapping services, e. g.
Medical Services, Provost Marshall
Department, Signals and Engineering
services. I fully realise that this change
cannot take place overnight and it will,
therefore, have to be phased. Keeping
this in mind, I have to suggest that for
purposes of integration the following steps
are indicated. Firstly, the post of the
Chief of the Defance Staff should be
created. Secondly, similar integration at
subordinate echelons of command should
be introduced. Thirdly, merger of various
services as one unit like the Medical
Corps, Legal Department, Signals etc.
should be pl d and impl ted
Fourthly, one common Armed Forces
Act should be legislated. Fifthly, common
badges of rank and, as far as possible,
common nomenclature should be intro-
duced. For purposes of integration such
steps would be necessary and their result
would be positive and tangible. Defence
Services Staff College or National Defence
College or the Joint Committee of the
three service chiefs as is in vogue, are
merely the steps towards the right
direction.

I know I have broached today very
controversial matters and matters on
which many in this House are touchy
about, But Is trongly felt that the time has
come to speak out, if we have the interest
of our country and nation at heart.

st wgeE e (§ER) ¢
garafq agieg, fedeq ave & graey
¥ qdfw aiF gw fedew fafrex
TRE F AN @A § 1 Y T
faaet Y «i 7gi ox g€ & S
FFTAAYHT W W W § Wy A
AR g 5 F1E it AT R Frer
& &, T Y QA IV BT A A
g1 waw gt A S gea g,
R R WA Y giaT g, Aa-
e agi o< v & 1962 F ot
fetrm a9 78 FAT TIA ST 91, AW
o 709 1000 AR FAT €97 FT
& T §— TEET A 1962 X
O qF [ F AT F FI T
g & o Afg X o= 0 d=-
T A F @ F aIw W AT 7
Aea ar v ¢ v gw = A" 7
9 2, T AT FT AN WA I A
IAfa F ¥ Fifgw FE @G,
TAHT FAQL IET AT, TF GG
JAGT FY AAS TG §, TEA A AW
wFaf g1 § AR faad Qe
g s, 9N FrAANY ot grfae
& gf §—sT qum G B gy
@ FT GAR AIFGT o1 W gEasw
TRt X fed—3< oF #7 3 Fgw w—
AR gAY T gATT AT, WfE-
H QWA R, IqY gW A AEAR
frtYgg i ogr 5 g} |
QI NN ITE, ST F A9 W
A FT AT, WITAR T AT FL—
fFel 7 oF a%T Wt @ F IR A g
FII18TTF A qG FP—AT A
FEAT RN, i ¥ wEAT o,
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7t wrgrae TETE)
¥ 30 A TQE F FgIA AT WA
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FE I @ ¥ FY 9% w9
aF  era-ofedt & gfr &
I Fret IFNAY F AT 9T FIFLA
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269 D. G. (Min. of Defence) VAISAKHA 2, 1891 (SAKA) D. G. (Min. of Defence) 270

fetrg Faeda & o1 a@d FA FT
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st faardt 3o Marfe 77 |}E @
oY dr-glaadq & Saar aar 9
Tt 1 faed TIfge | ST% a7 F
fag atefta &1 @@ wew glaad &
T | HAT T FAEC AT, 95 THA
fear s<ar 41, ag 97 g 747 | WEAT
I AT 8 @ F fA¥ gEwr 39
g fFat 7 fedt &7 § AT
FIAT TS AT | [AGATA & 999 § 9«
gEad g A grar ¥, g A
Fga ¥ fF o @ g AW At
afegza & s, st gfrar gegrd
g, 97 fgurdy Asar a1 | AW A @
fe Y g7 agraT & ag I=ar @ frsa
& 15 IgF qi-q1q, A& a9 B0 F4T
&R | agl 9gIe 9T AT a1 WA 418
qET & a1 W AT §, IV W A
G Wy 1 QY I TIF AIFR HY
X TeF F SAMT [T 9T |
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[t Tz fag)

fad a3z & f5 @dT AT
S FIH AT B FI W ¢ I 939
guEAE ¢ 1 g far § 918 agre
R uF-ud A faar ) W)
T3t 9 A fqard) AT qa9gT FHFR
§ 39 grew *1 gug fafre agey
TATF AT I |

TF qI AN F A 9T FFAT
agargag eE fF w7 A uF
fawrane gl aATIQ | WY qTFE AqLAT
I & I Y e F AfAy ) wa
qF A gFE X AT EER T
Yo s, ar fed feam
i s wgg afad at ag ;T T
o et forg 19 F1 AEAT § IqY
@Y S a1 Tfgw 1 § agr wET av
am-wad 1 fa% 78 F<ar § 1 foaa
T ¥ 929 FY A757 & FE A RS
# {97 9ma AR & Aggw T g fF
gfeaT qad sarar A5y Fr@r AT !
qga AT A Y § A | FAW
F4T I @I A | q7 & FEAT g
g fF gftam o o At win §
fr s ©F quew gt wiEg, a{
ST A Tifgw

®r av seR & gr & gfar Wi
1 fer St F@Ed adt ¥ oy
seq FaFqa d ¥ g W FAA
A, 7 g et ® ® I &,
FEYA-gw ar afgar @ A A F
oI AOY 99T ) AT @MY, ST
Y T A, AT e § ey A ergw
VYA AT qF JT % T F
fArFm s oraO 231 99
TTIEH @A 9X WEfma gwmde
g7 A1  IHT T@IAT MY AT IT
STl & fag @t 215w @2 ) AEw
FET FFIEE AT a1 a€ IR
TAT §, TAGE FT A WYy | Al
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#r§ gR g § aFraT F 1 [, AT
gt ag & Mgm fr gfte asda @
Wi damar § 5 gad sy aaf
grr, FrEl ® i ¥ e A Ay
AMEY HTFIT F q1E) TN @9 gar
g1 AfFT feT Mt o g9Tee A g
X & =T /AT WG IAHY MOAH qEY
I AN A AT T H AT AT HT
31 oY # g W i ST A,
TR 9 A% faear Iifed, 3% q=af
&1 faemT T1fge |

16.58 Hrs.
[MR. DEPUTY-SPEAKER in the Chair}

%: gATT Y AYorarT swE & &
AR AAE FWIE | A F FY
Fl's'* $|T§o To THo, oo qto Qo
5 Ao THo THo ¥ X 7 foAy
graffrag A Fams ¥ qUaEc
31 F91 go ged ?

IT 6000 wFHI § § AT AT
Ty w3 &Y fae a7 | fgrdY Sy o
o2 ¥ @AY | wa AR g g
F AT RT AGA AE Ay qg
gt dWe g a1 T® @R
feedt ey § AT g feedy o S
7 Fg1 9g IAR AT A7

17 Hrs.

g axg ¥ ferdr Q1w Il &y
g7 faaar #gt o a6 A @ §?
N A FTSA NG W GEgE AR
T arw R g ¥ fay A g
Fu =l ey qIv g Wy ay 3g
A ygnfas @@ afi g @ fe=
AN X AfF @A, ARIT A TH
JATE q19 FI AF § 98 A W19 @Y
o ST U s A wee
Ay agwed & a€ 39 T wWifg<
217U wgar  f5 A & 9 JEmEl
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# ¥ A9 gaeRd SR gEard § F,
FEA AT I AT I975C HIT 50
IRET FAT TEIT 57 K a1 A
famfet # § A5 fow Afag . %
ag g1 & fae a1 fvar wiw fF @g
HIF  TW AG F AT AR AwfeArzw
' FA A AE A AT qrt e, @
FIA qET A G F7 T faer faan o
JeT A AT Fr g o owrd #
wey €, o€ A, 9@ AR gar
EYSAT FHET FAT I AN FAF 997
¥qr w2T deAr @ W AarA & ®
AT qIAFT gEEAT ¥ Avgr AT
wgrg faasT dr @ S o9 By #
TRAT FATIN | 97 F3f forwr & fF
AR BYAT Ja g o) -
IR AT T8 g g9 & ATHT 37 FAT
AR faifeas o0 wli ) a0 €7
U FgT & fF ag S dgw qe
=g T FfAS T § 1 J7A -
frg g fd A ¥ ot qamal H G,
famfgat 7 & Jfg=dee, T o)
@A I AR F e F fag
60 q3ge FT F1eT fisd 9T |

7T uF wrE A gaern 6 faa o
A o9 AR g AT A AT
a7 & 98 TF Arar faaret ar | 99
agf X oF waw fand AR
g #1 SAufasy a7 FFar § ar
fegeam w1 wreft ¥ dfede wfe
AT Fr & fuFf oF W X
qd ST FT QN € g T1fzT ag A
% & arge g | & Tgm f5oaA
AEZT T IT 1T AR § A T

JATEAR RGN : AEAG GTET F7
quT qEICT A @I

w1t Yo g : ¥ aga S -oiedt
U, HIY JT FF FL 43 AHAT |

o THo To & JTad & Fgenar
argar g 5 Fa arfe awe &1 a9
I g AIATT FIT qE@T 1 AQ
gmR Mo o To F FFFT faurdh
S fF 2w A Ao F oEw § ok
fF T A A F @ifgr wwEr
ST 9% ¥F AR foaay gaifat £
T9g ¥ 39 3 § wrondy wf sk 99
F GACIET gH I AT g9 A TH
qrar A< fafeed 3ig a4 43 § o
ERA F AW WID & @ T
T} & 9g fFas awag 9 g9 &A@
g f5 e 59 ﬂl‘{o@ol{o%i’{lg’(
Rt F1 98 Fu7 A8 fawar @ fs
s HqTH A & feEre gaewie 47,
faurgy # a1 Q97 AHqT F) fawat
21 I A Ao TTo To F WY A
HR ga oW Al & A § g9 avg
gty F@ FW & ? FAT 5@ AT
aiter #3q € 7 fogeam & wrad
Ft 91% I3 740 @) @1 fergeaw
1 oondy s F4Y feard 7oA
FRE N A § 9 ag qI7 A HA
g1 IAN AT R T SqrET /AT
=S1fgu 91, SATET ISAA I WMWY Y
el Tifge ot @fFT ag A
W ST 999 IAF IRY @Er &
g ww AT gEES 9k
ara feferfanas frar srwr ) &
aigm fF 37 T F) @ Ifaw T
& a7 € AF €T F gaR ww A
] yam famar @ 49 & s o0
®rs ®§ geae faar g

o @ & 9 FgT gm &
J¥ T AR gUAFT ¥ a8 1% M
o, 79 MNT gaad § WA F
AFT TG § SET avg & § =Mgm fw
gt &1 AN BE9 ¥ @ a@
EAnT & watqy wdt & s WY
I W WE & WIS §AEr 9,
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[+ T feg]

fe 40 ¥ WEfaw &1 9w § @5
FAET G AR [ BN F AT
WX F I W3 F frmw &
g o1w & T frgw frar @
I FgA T qqe a3 & B 3w Y
faag & a8 #wad A @@ F fag
Uéz fpar s afz Yar fear s
AT Y I F OF TH A F FIQ
gre afqr 1T & SR Ant 1 A
S 9N F 9gT AT 9 GEHWA
AT HIT I AF AT TF A9
¥ 37 ¥ o gFIEar gar § AR
Fgr g1 afaw gt § Ig Sy wAf
% fag o qFamRe e g shew
it g fr q@ ¥ g gwEw g
3% AR gEd g F gH T I
THATT IS 927 § | q@ferd & =gy
ff a1 z@ R ¥ gaQF A shEw
da9 § 98 g W wHA ¥ Arar 907 |
5@ ¥ a4 fag & uF 3w A
o 97 # ©F T gaw F1 oA
it agar oY fiF it dfFT &

T T # W e AR &
aifs fergeam & o & & wfeg
ofirar W # 98 3Jg@qT JA & AR
T8 gHarE g 5 A e swT ]
T G @ J G A AL AR
femIFA a1 WE1 70 LA
FI HIXIF A F TAlE FI&
T AT T |

oF T § gl {fasi-ad i §
FeFLEH o | gHFd e fE
gard miredt g2 sty FAWT | T
ot SEfada FFue & F FRU
£ g8 AT & gy g B @ =S
Tt g wifeena & fasg agd §
ag gy ardt gfesia A & -
fagar ff fF gard T ARER A
TE R @ A ErAg ar v
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et Fara #v oqm et ?
agt 37 ¥ fowatwdw § v a9y ag g
qIT FEF I 94T | A2 F g qar ==
f& miffem £ 3 dar O | e
9 a1 &Y @ fF gurdy andt g3 fasia
4 &) e genfas @w T F 9@ 7
g% uF AT 9§ qar 99 oy fw
gew s R § off 3w &
feara ¥ g7 wot wnff feelt wm
FT g% AffT a1 47 Fgr g Al
¥ 59 avg # Afafafed} 1 9@ q@r
& T8 T o W] g 9w ¥ wI
TFATT TSTT 927 |

Rfas foad sl gl @t ag
7 fady & aX ¥ garw = s
aifgg | it ot fs grTOT gT 9w
Axew FAmAr § A wfgrd & &
Y 3T A w9 ;W fgwa F fag
MR AT T AT F TG gHIET
W & fau ten aw TR €
F1 Jarq weqT & fear sAm Wifgqd
M FEA I T JT9 W AW
e aw ¥ 30 93T ) 9 g 9y
$ez ofar 1 &1 |1, A afeaE
FY &1 AfFT AT F7 AT T g
srgt AR Y a8 fgrgear & A
fegeam adf =amar & swawr
gyar &9 aifc | Ymar &
T a9 /T AuTEgE w1 @b
gg awd g fF frgam woge &
HIR 9§ 9T @97 AR = F
19 UF IUE F IgH T IF H}
AT F1a9 &\ nifeea 1w
3F 70 & fau, A7 71 feawr Sw
F@ & faq & agar g fergeama
Uew aw TEL AR FNF Iq F TAC
4§ T AL R

I TF AET T Fg FC X
5T M1 & .o
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qreq? AFE - & 7 wdar =5
AT IHT § | WA IS 3 04 |

=it Tz fag : SR & ©F AT
gTex 7Y 79 7 i fae fad o 9w
& fave ok afad ) R @ w<
ay afedr

MR. EEPUTY SPEAKER : Please
resume your seat. If I give time to any
hon. Member that is not your look out.
Why do you raise that issue ? This issue
should not be raised.

=it Tordre fag : SuTeEE wRYq,
e & e sTaR g | WAw
AT EET WT EEA | g N e
AT AT FLT § | T0F AgEr § Sy
ar Fg1 & g @er g § 9% 3
& fad g w2 3 @f3

gexmT g w1 g /Y
foar ow | AT A A F Sy
7g fawifar #1 € § & a4 ofwfa-
&Y #Y wa< 5 gu 10 xde far
T FAT §, I¥ Any Fer A Sw
¥ oY gEX gwT Ay § oK anfr
FaeTs T § 99 | AN W -
{F MR F AR T80 FHAAE
AR IEI

<f IqTeqE WY, AIIRT gEH
& zafae & go=r € #g ¥ 3 Smar
g giwifs g% W 95T TE FaE
TIT TqT I

SHRI VIKRAM CHAND MAHAJAN
(Chamba) : There was a general complaint
from the SSP members that there was
‘poor attendance in the House and when
1 now look on their side, even they are
missing...(Interruptions.) 1 am not critici-
sing them ; I only say that it is easy to
give sermons but difficult to practice
‘them.

SHRI JAIPAL SINGH : I repeat ;
there is no quorum.

MR. DEPUTY-SPEAKER : Let the
Bell be rung —now there is quorum.

SHRI VIKRAM CHAND MAHA-
JAN : India’s defence’policy is principally
directed towards maintaining and safegua-
rding the sovereignty and integrity of
the country... (Interruptions.) 1 must
here comp t the Defe Minister
that he has sufficiently strengthened
the defences of our country. We find the
mobility and the effcetiveness of the army
has been increasing with the passage of
time. We find that the armed forcer are
being equipped with the latest sophisiticat-
ed weapons and guns. Not only this. The
Navy which is meant to safeguard the
coast and the harbours, there also the
submarine arm is developing fast.

Similarly, what we find in the Air
Force is that obsolete planes are being
phased out and newer and better aircraft
are being introduced, now, I would like
to make a few suggestions also. What we
find is that in spite of our best efforts so
far as Pakistan and China are concerned,
they are still hostile.

Now, there are two ways to meet
that danger. One is to increase the regu-
lar armed forces, that is, raise more
resources and build a bigger army, and
increasing the army, the navy and the
aire force. That would put a great strain
on our economic resources. I think I
could give an alternate suggestion. My
submission is that we should take the bor-
der people into confidence and train them
and arm them and we should give them
guidance in the defences as to how to meet
the danger of the enemy. Not only this.
We should inject the retired armed per-
sonnel on our borders, so that wherever
we have the weaker regions, we introduce
such colonies of retired army personnel
which will strengthen those regions. Just
like injecting cement and mortar into the
weaker sections of the mountain around
the dam in order to strengthen the dam,
similarly. on our borders we should
inject the weak areas with such personnel
so that in times of need we can rely on
them and we will not have a repetition
as we had in Kashmir, where we did not
know, in 1965, the enemy who had entered
up to Srinagar. In spite of our best
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intelligence, we had knowledge of the
raiders, Therefore, I submit that we
should take into confidence the border
people and build up such strong villages
which can act as fortresses and strengthen
our defences.

But the entire burden should not be
on the border people, even in the interior
is the rest of the country should also
share the burden. Here, I would submit
that it is time that we introduced com-
pulsory military service. What I mean
by this system is that for two years every
Indian should be made to undergo
military service. What we find is that we
‘cannot raise a regular army to the extent
that when a joint attack by Pakistan and
China comes, we cannot meet it because
resources we do not have. Thereflore, it
is in the interests of the country that we
have a second strong line of defence and
the best way of building up such a
defence line to introduce compulsory
military ‘'service. That is, after a young
man studied up to eight or 10th class,
you give him the training during the time
when he studies, and then, at the age of
16, 17 or 18, you put him in the military
service as such for two years. He goes
to the borders and serves the country
there, And then he comes back. Like
this, you will have a tremendous reserv-
oir of trained, regular army which can
be utilised at the time of need.

Here, we must learn from many other
countries including China, because in
China, as reports show, there is a trained,
regular army of citizens which numbers
over 20 crores. Here in India we have
hardly a regular army, if I mistake not,
of seven to eight lakhs. It is very diffi-
cult for such an army to meet such a
strong enemy. Therefore, it is high time
that we also learnt to build up a second
line of defence which can only be built
up by the introducing a compulsory
military service.

There is a peculiar fate which norma-
lly a retired army personal meets, He
goes out of service at a very young age.
The normal retairement age varies from
35 to 50 years depending on the rank.
At that stage it is very difficult to adjust
oneself. Therefore, what I submit is
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that the first priority on the civil services
should be given to the armed forces.
First they should be absorbed and only
whatever surplus is left should go to the
civilians. This will have a two fold
advantage. We will have trained and
disciplined , persons to man our civil
services and, secondly, we will be reha-
bilitating persons who have served the
nation. At the same time, Sir, you will .
be making service in the armed forces
more attractive. What is happening now
is, to the newer generations a career in
the armed forces is becoming less attract-
ive. If provision is made that on retire-
ment they will be absorbed in the civil
services it will act as an additional attra-
ction bacause then they will have security
of service which is very essential at least
for their families. Therefore, I submit
that security of service should be provi-
ded for the army personnel by declaring
that they will get jobs in the civil services
when they retire.

There are one or two more suggestions
that T would like to make. What we find
is, those soldiers who retired before 1962
are getting a pension, if I am not wrong,
of hardly Rs. 22, It is too low a pension
with which they can maintain their
families. Even the present pension is
only Rs. 35. Therefere, a Pay Commission
should be constituted to look after this
aspect and revise the pension rates.

There is another aspect which I want
to bring to the notice of the hon. Minister
Lately on the borders there is expension
of contonments going on. What happens
is, whichever land comes first is aquired
irrespective of the fact whether it is irri-
gated lands which are less in area are
acquired and taken away from cultivation
I submit a regular committee should be
appointed by the Defence Minister which
should look into the aspect. Before
acquiring any land they should call for
objections from the agriculturists and if
they have alternate sites to suggest they
should be seen before the land is acquired.

Finally, I would request the hon.
Minister to reconsider the manufacture
of atom bomb because it is necessary as
a deterrent. We need not use it, but itis
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necessary for the morale of the country
to manufacture such a bomb.

With these few words, Sir, I thank
you for giving me this opportunity.

SHRI JAIPAL SINGH (Khunti) :
Mr. Deputy-Speaker, Sir, I regret I have
to repeat my hardy annual complaint
against the Treasury Benches for not
attending on an important matter like
defence. The Finance Minister is not here,
neither is the Prime Minister-she has just
disappeared. Every one of them should
be here. Half the budget is on defence,
and I am shocked that even the Opposi-
tion is also missing.

Sir, before the next session of Parlia-
ment, Air Chief Marshal Arjan Singh,
Distinguished Flying Cross, Padma
Vibhushan, will be retiring from the
Indian Air Force. We all know that he
is an air-man, not just an Air Chief
Marshal but an actual air-man from
beginning to end. I would like this
House to accord our grateful thanks for
the wonderful service he rendered parti-
cularly when the Indo-Pak conflict was
on. His successor, Air Marshal P. C
Lal. is also equally good an airman. For
a while he went into private service.
flow he is at Hindustan Aircraft, Banga-
ore.

AN HON. MEMBER : That is also
the Defence Ministry.

SHRI JAIPAL SINGH : What I
was trying to say was that in the Air
Force you do not pay them very well,
They will get much more outside. But he
chose to come back and he is going to
be our next Air Chief Marshal.

Similarly, if you will give me two
more minutes extra-I do not know to

how much I am entitled ; half an hour or.

forty minutes; I do not know...

MR. DEPUTY SPEAKER : Ten
minutes.

1 g Wy wBAW ; TF U |

SHRI JAIPAL SINGH : Thank you,
Shri Kachwai.

1 would like to pay my tributes to
the army also. General Kumaramangalam
will be retiring before we meet in the
next session. One who is succceding him
is General Sam Maneckshaw. a great
soldier who showed his guts and mettle
when we were fighting the Chinese. The
notorious Defence Minister, Shri Krishna
Menon, tried to get rid of him and, in
that process, Shri Krishna Menon very
nearly ruined our land forces. 1 am
personally happy that the present Defe-
nce Minister and his colleag in the
Cabinet have recognised his martial
merit are giving him a post he richly
deserves.

Coming to Indian Navy, I do not
have time to talk about it now. Also,
there is not going to be any recent change
in the navy.Y'All the same, I would say
this. I would never grudge any increase
in the Defence dcmands. I certainly
would agree with Shrimati Sharda Muke-
rjee that there are avenues for economy.
There is no doubt about that. There are
avenues for economy in the other Minist-
ries also. Every Minister, I think, could
spend less. In fact, I would like to see
that Shri Satya Narayan Sinha’s Minist-
ry’s Demands arc reduced so that more
can go Defence. There are other Ministries
also where it could be done. Unfortuna-
tely, it has become the fashion in this
country that the moment anything beco-
mes governmental, it becomes very expen-
sive; a department like CPWD becomes
Central Public Waste Department.

I agree with the Maharaj of Tehri
Garhwal that we better think again as to
whether we cannot go back to what
obtained during the British regime when
we had only one Commander-in-Chief.
Of course, I do not agree with the insi-
nuation that there is rivalry between the
three wings; I do not agree because it is
not true, They do co-operate with each
other. But the fact is, that I think inte-
gration would be in the right direction.

For the last twenty years I have been
pleading for the second line of defence.
1 have pleaded before that civil aviation
should be part of the Defence Ministry
and the flying clubs should come unaer
the Defence Ministry. I would like the



287 D. G. (Min. of Defence)

[ Shri Jaipal Singh ]

Minister to think seriously about it. It is
not on grounds of economy that I am
suggesting this. What is civil is military
and what is military is civil also. We
have to take that into account. What is
happening today ? Go to any flying club
you like ; there you have A. C. C. which
is financed by the Ministry of Defence.
Why should it come under Civil Aviation ?
Discipline will also improve if it comes
under the Ministry of Defence. Admit-
tedly, 1 accept the fact that civil flying is
different from military flying. 1 accept
that fact. But the more important thing
is that it is the second line of defence.
We are on the edge of a volcano all the

My friends here talk of giving mili-
tary training to all. I am afraid that isa
fantastic plea. You will give training to
500 million people ?

AN HON. MEMBER : All of them
are not adults.

SHRI JAIPAL SINGH : Very well ;
let us put it at 250 million people. You
have to remember that you have to train
women also, not only men. When we talk
of defence services, we forget the women
who are doctors, nurses and Mr. Krish-
na’s friends...

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI
M. R. KRISHNA) : I do not agree with
Mr. Jaipal Singh. He may have his own
friends.

SHRI JAIPAL SINGH : I am not
ashamed of women friends. Whether they
are in uniform or they are in ordinary
sarees, they are all welcome as far as [
am concerned.

1 fully agree with Chowdhuri Sahib
from Haryana and although he
howls and shouts, his argument can
be accepted. The fact is that jawans are
giving their lives for our country. They
are in most extra-ordinarily out of the
way places. You see a Madrasi in a place
at 14,000 ft. hight. not used to these
heights, but there he is. He wants to
know what you and I in the Lok Sabha
think of him. What are we doing for
him ? Are we only bothered about our
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own pay being increased or our allowan-
ces being increased ? What are we doing
about them ? This is rather an important
thing. I must congratulate the Ministry
that in Ihe last three or four years, they
have been improving communications. As
far as jawans are concerned, they can get
in toucK with their families much more
quickly than they used to do before. I
think, here is still room for improvement
there.

Finally, the Haryana fellow talked
about the E. C. Os. I have had plenty to
do with them. I was in the Services Sele-
ction Board for many years. But the
point is that when we talk of employment
we should not forget there are othcr
people also who need employment, not
only E. C. Os. I accept that fact the
E. C. Os. are disciplined people. I think,
they should get some better consideration.
I will not give them priority.

AN HON. MEMBER : Why ?

SHRI JAIPAL SINGH : That is my
business. The E. C. O. means only an
E C. O. You must remember that. If he
is a regular commissioned officer, yes,
certainly, you give him priority but not
an E. C. O. because we have to think of
employment problem as a whole. Itis a
national problem. If there are 6000
E. C. Os, whatever they are, you have
got to think of 6000 other people who
will be left out of employment. That is
the point. I am not saying that they
should not be given an opportuniny.
Certainly, yes, because they are better
disciplined than the university students of
Haryana. Certainly, they are better disci-
plined men and they are in demand, I
know that,

AN HON, MEMBER : Let them be
in the Lok Sabba also.

SHRI' JAIPAL SINGH : 1 say, if
there were more E. C. Os, here. we would
have better men in this House.

With these words, I have no mental
reservation whatever in supporting all the
demands of Sardar Swaran Singh.

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : Mr. Deputy-
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Speaker, Sir, I am grateful to the hon.
Memhers who have participated In this
debate. I have listened with very great
care and attention to the view-points that
have bzen presented. in a subject of this
nature and of this magnitude, it is quite
natural that the hon. Members who have
given particular attention to any specific
problem have got some suggestions to
make. It was heartening to hear the various
suggestions for improvement, for streng-
thening our defence, for stepping -up our
production effort and above all, for giving
cheer to the members of our armed for-
ces jawans and others—who are under-
going a great hardship. This has been the
general tone of the speeches which I
greatly welcome.

On the question of the threat that we
face, we had almost a debate some days
back and I tried to spell out as best as I
could the dual danger that our country
faces from two of our unfriendly neigh-
bours, and I tried to put in proper pers-
pective the task that we in the country,
we in the Government, and the hon.
.members of this House as leaders of
public opinion, have to undertake to meet
that danger and to face that risk with
confidence and with courage. I have
nothing to add on this aspect to what
I reported to the House some days back.
That danger continues and all our prepa-
rations in the defence field have to take
into consideration these dangers that we
face.

17.31 hrs.

[MR. SPEAKER in the Chair] At

the same time I would like to assure
those hon. members who thought, in my
view, not correctly that there is some
complacency in our mind because of the
internal situation in Pakistan or the
present Sino-Soviet rift which has actual-
ly erupted into armed clashes. that we do
take into consideration all these events
because it will not be realistic to ignore
what happens to our neighbours, but at
the same time, there is not the slightest
element of complacency on our part
after having carefully studied and asses-
sed the internal situation in Pakistan and
also the present postures of the Chinese.

I would also like to add that. in a
debate of this nature, it was quite natu-
ral for hon. members having different
view points about international situation
to give their own prescription as to what
should be our attitude in this complex
situation, and there was a wide spectum
of opinion, understandably. I am not
trying to criticise ; itis a hard reality
that we face in Parliament—, there was a
fairly wide spectrum of opinion about
the assessment of the situation in the
South-East Asian region in relation to
China in the context of China’s relations
with its neigdbours, China’s relations
with the super powers and also Pakistan’s
attitude to us and Pakistan’s attitude to
certain other countries. This, I think, is
not the occasion where I need analyse
these various differences of opinion and
approach on the subject. A grear deal
has been said by me when I participated
in the very fruiiful discussion some days
back, and much more has been said by
the Minister of External Affairs when the
foreign policy was being discussed. I
would like to dispel if there is any feeling
either in this hon. House or outside that
there was any difference of opinlon bet-
ween me as Defence Minister and the
Minister of External Affairs who is mainly
responsible to this hon. House and
Parliament for the conduct of our
external affairs and external relations.
It was only presentation; may be
in slightly more precise terms of the
implications that we have to face as
a result of arms supplies from various
sources to  Pakistan. This aspect,
obviously when the foreign affairs debate
was on, did not come up in any specific
form and when this matter was specifi-
cally raised during the two hour debate
which the Speaker had permitted, speci-
fic issues were raised. ThenI had to
say something in more specific terms.
I would like to assure my hon. friend
oppoint that there is no question of
any one differing with me what to talk
of stronger expressions that he used
as if sombody actually questioned the
correctness of the stand that I had taken
Whatever I said was the stand and is the
stand of the Government and there is
no question of any differenee of opinion
or difference of approach on that aspect.
1 want to make that position absolutely
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clear because I also got this impression
from certain comments that have app-
eared in the newspapers and it has been
voiced by some hon. Members on the
floor of this House. 1 would repeat ;
what I said is Government’s policy and
is based on Government’s assessment
and our approach is what I stated on
this question of supply of arms to
Pakistan from various sources. I would
like to reiterate that irrespective of the
intentions of any supplying country who
undertakes the supply of armaments and
military hardware to Pakistan, we have
to see the effect of that on Pakistan’s
attitude in their relationship with us.
We are not concerned about the bona
fides of the countries in the matter of
their taking this decision to supply arms
but if supplies of armaments and military
hardware are made to Pakistan, whatever
may be the supplying country, the effect
is the sagme and the intentions of the
supplyin country are not material at
all. Ony that issue we have to be
absolutel clear. What does this mean ?
This means we have to take into consi-
deration in assessing our capacity, to
keep a good look at the various sources
that make supplies to Pakistan. This
was the key note of my speech I made
the other day.

SHRI NATH PAI : If both of you
agree, why should there be the clandes-
tine explanation given the next day
that what .Sardar Swaran Singh said
w's not a shift in the Soviet Policy
towards India but there is a shift in the
policy to Pakistan. This explanation
the National Heiald, a daily appearing
in Delhi has given and it originated
from the external Affairs Ministry.  This
was following your courageous and forth
right statement.

SHRI SWARAN SINGH : I do not
think anything clandestine in that. If
something was not correctly reported
that was pointed out. I had put forward
my formulation. There is no question
of this being done in a clandestine
manner. I would request Mr. Nath Rai
to go through what I said, the original
text. Mr. Nath Pai should know enough
of me and he should also, I think, know
that I which my words pa-ticularly on
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such occassions and it will be good for
him to go through my speech again and
he will find that there is very litile
difference. There is no difference at
all on any matter. (Iaterruptions).

SHRI RABI RAY (puri) : Between
you and the External Affairs Ministry.

SHRI SWARAN SINGH: I am
glad that you are seeing these differences.
I would request you not always to look
at these things with the view you like to
If you had looked
at this difference of presentation and
also of formulation in correct perspec-
tive with a view to understand the
problem, I will appreciate it. But I
am sorry sometimes when you indulge
in this type of hairsplitting. it is done
with some other object wihch I resent,
namely, to create differences among the
various members of the Treasury Benches
That you should never do. There can
always be some difference. Complicated
matters are pr d and formulated
I was not reading from eny script. One
has to depend upon one's capacity to
put forward in as best a language as
possible the correct state of affairs.
This should not be read as any difference
between various spokesmen of the
Government and it does not do any
credit to wus as country to highlight
anything as a difference where no differe-
nce exists. It is not fair to the Treasury -
Benches. It is not fair to say that.

Hon Members from different sections
fo the House expressed their anxiety
about the need for adequate scrutiny of
the texpenditure. There are ways of
looking at it. For instance some hon.
Members have put forward a brief
summary of what Audit Report or
Public Account Committee have put
forward. They are entitled to do that.
That is the functiouing of the Audit
and the Public Accounts Committee to
highlight financial irregularites so that
Government may benefit by the observa-
tions and take corrective measures to
tighten up various financial contrlos and
also it is quite helpful and it halps
Government to have a look to several
cor: ers which may remain dark and we
do get great benefit out of them. I wel-
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come that, But, to pick up certain
paragraphs from the Audit Report or
pick up certain recommendations from
the Public Accounts Committee and to
build the entire speech around them and
to make them as central theme, I am
affraid, is not doing justice to a depart-
ment which has to handle very compli-
cated problems, in respect of defence
preparedness, in respect of equipments,
acquisition of military hardware aod
also in respect of the manufacturing
programme.

Vast financial outlays are involved
and large number of contracts have to
be entered into, some of them directly
by us and others through the DGS & D
and when several transactions are there
in the ordnance factories or in the
State Undertakings which are all engaged
in manufacturing vital equipments for
the defence forces their are bound to
be certain matters which are financially
irregular. There can be matters where
there is scope for improvement, where
there is scope for economy also. We
have to benefit by all that.

I would like to assure the House
that it is in that spirit that the- officers
in the Defence Ministry at all levels
have regarded the various points that
are mentioned in the Audit Report or
by the P.A.C. It could not go un-
noticed and one of the Hon. Members
actually made a reference to it that it
mentioned in the PAC report itself that
various measures undertaken by the
Ministry have resulted in a saving of
over Rs. 52 crores. That is the figure

given there. What is further suggested .

is that we should continue this process
so that we could effect more economy.
I would like to assure the Honourable
House that this is precisely our approach
to this problem and I do not want to
go into specific points that have been
pointed out in the PAC or Audit Reports.
The House is fully aware of the very
elaborate process that is set in motion
after the Audit Paragraphs are published
and after the PAC makes their recom-
mendations. We want to take benefit
out of that. I would not like to enter
into a debate and try to put forward
the Defence Ministry’s point of view

with regard to those various points that
might have been put across either in
the Audit Reports or in the PAC
Reports. We would like to derive the
maximum benefit out of their scrutiny
so that financial control might be tigh-
tened and we should be able to get the
best return for the money we spend.

Besides this, there are certain specific
things in this sphere of economy which
I would like to mention.

As already reported by the Public
Accounts Committee, economies to the
extent of Rs. 52 crores had been achieved
in 1967-68. During the year 1968-69,
further economies were achieved to the
extent of about Rs. 20 crores. These
economies were achieved by adopting
the following steps :—

(i) Continuous review of establish-
ments with a view to achieving
economies  without affecting
efficiency. Here, the ceiling
which we have imposed on the
manpower to be employed by
the Army, has been of help.
' Wh new qui nts
arise, Army Headquarters have
themselves been able to find
the additional manpower by
corresponding economies else-
where.

(ii) Periodical review of the scales
of rations.

(iii) Rationalisation of POL supplies
and other stores.

(iv) Rationalisation of issue of stores
by Ordnance Depots.

(v) Rationalisation of military farms.

These are continuous processes. Apart
from the standing arrangements which
we have within the Ministry, we also
identify from time to time important
sectors for detailed examination and
here we take the advice and assistance
from specialist consul Fo ri e,
we have recently decided to set upa
Study Group to study the scale of
spares, provisioning and repair of equip-
ment and stores for the Army. A
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will work with this tachnical group under
the overall direction of a high-level team
in the Ministry. With a view to achieve
economies and improve efficiency, we
have also recently decided that the
provisioning responsibility for the spares
for aircraft and aero-engines which are
manufactured in HAL, would be trans-
ferred to HAL. We thought that if
HAL is entrusted with the responsibility
of procurement, we would get better
results and economy. To make sure
that this arrangement would work
satisfactorily, a detailed Study is being
undertaken by HAL with the help of a
team of consultants from the Inian
Institute of Management, Ahmedabad.
These are illustrations of the measures
which we adopted with a view not only
achieve economies but also improve
efficiency.

1 wish to emphasize this aspect of
economy in Defence expenditure, which
has a wider content. To me, ecomomy
in expenditure connotes greater security
for a given invesment. That was the
key-note of my colleague, Shrimati
Sharda Mukerjee also. Defence manage-
ment is becoming increasingly a technical
problem. Before major equipment can
now be introduced, they have to be
proceded by detailed studies of systems
and cost effectiveness. These concepts
have been practised successfully in the
United States, but it would be wrong to
assume that they would find a ready
application to our situation. The dimen-
sions of our Defence problems are
different. The techniques have to be
developed by us and these have been
done for some years in the existing
organisations. The Directorate of
Scientfic Evaluation in the Defence
R & D Organisation has evolved some
of these techniques and produced useful
studies. With a view to enlarge the
effort in this direction, we have decided
to commence schemes of training systems
amalysis. The first batch of officers
would be trained in Services Headquar-
ters, Ministry of Defence, Ministry of
Finance, etc. commencing from October
1969. After their training, they would be
absorbed in responsible positions in servi-
ses headquarters where the training would

ing, and I am sure that by pursuing these
means in a relentless manner, significant
economies would be achieved.

To ilfustrate this, I would like to
allude to the teeth-to-tail ratio which was
given by one hon. Member, I think Shri
Ranjit Singh. T do not know whereform
he got it; unfortunately, he is not present
here.

SHRI S. K. TAPURIAH (Pali):
Then do not mention it.

SHRI SWARAN SINGH : He gave
a ratio which is extremely incorrect.

AN HON. MEMBER : What is the
figure ?

SHRI SWARAN SINGH : The fact
is, than as a result of these various mea-
sures, that is, reducing the tail and impro-
ving the teeth, increasing the fire power
and effectiveness, we have over the years
successfully improved our teeth-to-tail
ratio. Whereas it was 48 to 52, it is the
other way round now; it is 58 to 42.

SH.RI FRANK ANTHONY (Nomi-
nated-Anglo Indians) : Last year. he said
it was 62 to 38.

SHRI SWARAN SINGH : Now that
a doubt has been raised, 1 will check up
and give the correct figure in a moment.

The point is that as a result of the
various measures wc have taken, there
has been a significant improvement in the
teeth-to-tail ratio. That is the direction
in which we must move., We have, as I
indicated earlier, put a seiling on man-
power particularly in that direction.
Improvement in the teeth-to-tail ratio can
be effected if we cut out the frills, the
batmen, orderlies and followers who are
not combatants. It is by improving this
ratio that we can achieve better results.
That is precisely the direction in which
we are moving.

Shri Frank Anthony was correct.

SHRI S. K. TAPURIAH : Members
on this side are always correct.
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SHRI SWARAN SINGH : I wish I
could give that compliment, because the
figure quoted by Shri Ranjit Singh was
complately off the mark.

SHRI S. K. TAPURIAH : He does
not know himself. It is his job to reme-
mber that.

SHRI SWARAN SINGH : My young
friend does not know that I am not on a
memory test. I think he oversimplifics,
which is a sign of immaturity.

In the last five years by reducing
services and other frills, we have improved
the teeth-to-tail ratio from 58 to 42 to 62
to 38. This is the correct figure—I am
glad Shri Anthony reminded me about it,

But figures apart, this is precisely the
direction in which we arc moving. both
by taking steps to improve the teeth-to-tail
ratio and also by trying to see that we
effect economies where they can be effec-
ted.

One hon. member opposite—I think
it was Shri Fernandes- quoted hesitatingly
from some book., He was saying that
it had become a custom in the country
for many people when they leave active
life, whether it is service in the army or
in civil or may be active politics, to
suddenly become very wise and with great
pleasure write about various matters. At
the same time, he wanted to rely upon
what was written in this way by someone.
He was quoting from that very book
which he sought to castigate. It is very
difficult for me to deal with that kind of
argument, when you do not rely upon the
veracity or correctnsss of a particular
thing and still you want to quote from it
in order to prove a point against the
administration. It is not quite easy to
deal with that kind of thing.

=t AT GTAGA © HIT Y Y AR

sqE Afadl # JAT §, T® AW AT
o1q =71 fEq

SHR1 SWARAN SINGH : You are

not aware of how policies are formulated;
none of the civilians are concerned in the

formulation of policies: it is this House
which ultimately decides policies and
guides in its formulation.

=t ST GIAENA : TIT F1 A
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SHRI SWARAN SINGH : I know
that such interruptions do distract us but
I have this advantage that these things do
not side track me. Not withstanding all
the fire with which he wraps them, even
his own arguments sometimes help in the
formulation of policies. Why is he
under-estimating his own capacity when
I say that it is this august House where
policies are shaped and formulated. 1
do not know why he is not prepared to
take even that credit; sometimes he be-
comes a prisoner of his own slogans. He
could not see clearly what is the direction
in which I am trying to put forward a
particular point of view.

These are matters which have been
raised by several authors, after retirement.
Every citizen has got the right in a free
society to put across his own point; we
do not grudge it. Whether it is an ex-
civilian or ex-army man if heis of a
particular view he is entitled to place it
before the country. That also gives us an
opportunity to put forward our point of
view.

I should briefly refer to what has
been mentioned by some hon, Members
under the heading ‘defence plan’. This
expression bas to be understood in a con-
text different from our economic develop-
ment plans, I agree. Whea we talk of
development plan we make distinction
between revenue expenditure and the
actual expenditure. That is the broad
division that we indicate when we put
forward our economic development plan
before the country. But the defence.plan
in a sense can be described as a sort of
a rough estimate or budget for five years.
Still there are definite directions in which
we have to proceed...... (Interruptions) in
our ¢ pt of pl on the i
side we have made a distinction of conti-
nuiag responsibility in running the appa-

_ratus as we bhave got it today. With
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regard to economic development activity
there is the distinction between revenue
expenditure and plan expedditure. On
the side of defence we have the defence
plan, the defence expenditure. One has
to keep this distinction in view because
when compared to the total of the econo-
mic plan expenditure the impressions that
we shall get in our minds will not be
correct.

What does our defence plan contem-
plate ? What are our proposals? In
formulating the plan for 1969-74 we have
kept in view the changes that have taken
place in the threat posed to the security
of the country, the preparations our
enemies are known to have made to build
up their defence and the developments in
the field of military technology. We
have also taken in to account the changes
in strategic requirements and tactical
concepts and the progress achieved so far
in the re-equipments of the armed
forces.

18 brs,

The salient features of the defence
plan, 1969-1974 are as follows. The
manpower for the army will be maintained
at the existing sanctioned strength but
increased efficiency will be secured by
improving further the teeth-to-tail " ratio
and by equipment of the army with
modern weapons and equipment which, to
a very substantial extent, has already been
achieved. In relation to the Navy, the
objective is that the naval force would be
considerably strengthened during this
period and will be capable of discharging
the task simultaneously on both the sea-
boards. Development of base facilities
on both the sea-boards to give flexibility
in the deployment and maintenance of the
naval fleet. In this category, where are
various naval facilities that are being built
on the eastern coast and also in certain
islands.

_ With relation to Air Force, the conti-
nuation of the process of modernisation
of the Air Force by phasing out of the
older aircraft and augmentation of radar
cover for air defence purposes to provide
adequate coverage both at high and low
levels, will be proceeded with. On the
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lities under the Department of Defence
Production for weapons, equipment and
ammunition. Establishment of new manu-
facturing facilities for specialised electro-
nic equipment arising out of radar plan,
aircraft accessories and other sophisticated
equipment < to achieve full value for the
resources utilised, studies in systems ana-
lysis and cost effectiveness would be under-
taken and programmes organised for the
training of civilian and service personnel
in these fields.

The major objective of this plan are
that by the end of 1973-74, there would
be increasing rcliance on indigenous
sources of supply for the main equipment
and there would be almost complete
self-sufficiency in maintenance of the
equipment with the services with our
own resources, This point had becn
mentioned by some hon. Members—
about the maintenance facilities for some
of our equipment.

‘An important new feature of defence
plan is that it is a five-ycar blue print
drawn from a long-term forecast spread
over 10 years. Further, it has been
decided that this would not be static
plan, the requirements of the three
services would be reviewed and updated
every ycar, adjusted as necessary by the
assessments that at any given point of
time a ten-year forecast and five-year
firm plan are available to the services.
This is a slight difference.

st ggraw fag wwat (33) 1
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SHRI SWARAN SINGH : I have
not yet finished my speech. Why is
he so impatient ? There is full recognition
now that the planning process is basi-
cally a technical problem. At the
military planning level, the tactics asso-
ciated with military plans are studied
for their effect on defence material
requirements. The planning factors

jated with one particular opera-

production side, there will be g
tion and modernisation of production faci-

tional envir t do not rily
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apply to any other. The particular
effects of the environment are studied to
develop meaningful requirements and
also to explore ways and means of secur-
ing these requirements by developing
more efficient and effective tactics.
Choices among competing weapon
systems are made by quantitative assess-
ments of the cost and effectiveness of
these systems in that particular opera-
tional environment.

For this purpose, the Planning Orga-
nisation in the Defence Ministry is
being strengthencd. The Systems Ana-
lysis Group would be set up' in the
service headquarters and integrated with
the planning systems in the Defence
Ministry. Arrangements are being made
for specialised training of the analyisis
in the services and in the Defence
Ministry. :

1n this, we are trying to give very
briefly the main objectives of the plan
and the main direction that we have
set for ourselves, I would reiterate that
unlike other economic development,
our defence plan and our defenee
requirements can vary from year to year
and it is for this reason that we have
adopted this technique of having every
year a five-year plan for assessing onr
five-year requirements and also a 10 year
perspective so that we have before us a
clear picture of the direction in which
we are proceeding.

I shall now try to touch upon some
of the points that have been mentioned
by hon. Members.

Shri Frank Anthony, whose speech
1 heard with great attention, has been,
1 think, supplied wrong facts, when he
said that one Lieutenant Colonel Hayde
was not decorated.

SHRI FRANK ANTHONY : For
Dograi. I said.

SHRI SWARAN SINGH: He
was decorated for the 1965 conflict.

SHRI FRANK ANTHONY : On
6th September and not for Dograi. He
got it for 6th September, he did not get
anything for Dograi.

SARDAR SWARAN SINGH : When
actual decoration was given for the
1965 conflict, he sought to create an
impression on that occasion that where-
as somebody has been decorated the man
who actually commanded the regiment
was ignored. That is not correct. He
was decorated for 1965 conflict—for
particular battle field is not relevant at
all. It is surprising that an hon. Membsr
of his experience should have picked up
that point.

SHRI FRANK ANTHONY : But
you are wrong and I am right.

SHRI SWARAN SINGH: One
or two points were mentioned by Major
Ranjit Singh; He is also not here.
About INS Mysore he made a statement.
I do not know where from he got the
information. I got the impression that
he was himself not present. I do not
know who reported it to him. He
said the gun did not fire for some
time because there was something wrong
with the gun. That is absolutely incorrect.
Some exercises were going on and when
the ship was about to fire there was a
he'icopter approaching and the fire
was stopped. To say that there was
something wrong with the gun is abso-
lutely incorrect. These are small matters
which should not be raised. If these
are the matters which worry any hon,
Member the best thing for him is to
mention it to me so that, at any rate,
the facts ean be corrected. I can under-
stand broad metters of policy being
brought here, but on facts if there is
any doubt in the minds of hon. Members
the best thing is for them to check up
facts from me and if they are not
satisfied with facts they can raise it on
the floor of the House. There was no
point in raising that here. He tripped
badly on that and also on the figure he
gave about the ber of tanks fac-
tured in our factory. The figure he
gave is incorrect. We had revised it
upward the target of production for
Avadi Factory. Therefore, the impres-
sion that he gave about shortfall in
production was unjustified.

SHRIS. K. TAPURIAH ; If the
Major was wreng, what are the correct
figures ?
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SHRI SWARAN SINGH : The
young mao who has changed his sleep-
ing suit today appears to be very very
imptient. Why are hon. Members so
anxious about various figures and the
like (Interruption).

This matter has been mentioned by
many hon. Members that we have on
this occasion given more information in
our annual report than is normally done.
We have gone up to the maximum
limit. You should appreciate the
necessity of not giving information
which can be of strategic value to those
who are very much interested in getting
authentic information.

AN HON. MEMBER : We get more
information from them.

SHRI SWARAN SINGH: If the
hon. Members think that what appears in
the journals or what appears in news-
papers or what appears in the so called
strategic studies is authentic, then all that
I can say is that I have sympathy with
them. But that imformation is not correct.
Therefore, merely b somebody
gives a rough estimate that does not mean
1 should rush atonce and try to correct
that figure, When something is not preci-
sely known and someone indulges in mere
kite flying and just says a particular
figure a duty is not cast upon me to prove
that what he says is incorrect, This is a
very strange way of conducting the affairs
of the country. 1 cannot accept the pro-
position that merely because in some
newspaper, in some commentary, in some
strategic studies or non-strategic studies,
somebody says that I have got so many
planes of this variety, or so many guns,
or so many ships, or such and such stre-
ngth. that a duty is caste upon me to get
up here solemnly and to give all the
detailed information which the neighbou-
ring countries are yearning to get from us
from time to time. So, let us realise the
importance of this. When this point is
urged here again and again, I would like
to say very emphatically that on any point
on which information can be of use to
those who are anxious to get that infor-
mation, and particularly to countries which
want to know everything in every detail
about us, any information which is of
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value to them will not be supplied be-
cause it is not in the interest of our
country ; let us understand that position
quite clearly.  Within that, we are trying
to give as much information as possible.

I would also like to confess very
frankly before you, Mr. Speaker, that by
withholding this information I am at a
somewhat disadvantageous position, and
I say this deliberately. Because, some-
times hon. Members, reading from news-
papers or other reports, say that Pakistan
has got so many things, they have got so
many new tanks, so many - aircrafts and
so on that naturally a feeling is created in
the country as if we have not got the
matching equipment to face that threat.
So, if you look at it purely from a public
relations angle and purely from my own
self, it is easier for me to disclose the
figures, because they would tell in a telling
manner the strength we have got. Inspite
of this, I am not giving the information
because I feel that it is not in the interest
of our country, it is not in the interest of
our security to give these figures. But. as
I have said on a number of occasions,
there are several spheres in which wc
would shed this complex of comparing
our strength, either in the air or in the
army, with Pakisthan. I say so in all
earnestness. Because, this is np longer
the problem. The problem of defence
that this country faced before 1962 or
1961 is not the problem that we face
today, particularly after the Chinese
hostility. We have to view this in this
context. Even those who talk of balance,
a theory which we have never accepted,
they never say that we should be at par
with Pakistan. There may be difference
of opinion in their assessment about the
ratio of our strength, but even those
who are preaching to us this doctrine of
balance, they always concede that our
problem is greater, our problem is more
and, therefore, there is no question of
parity with Pakistan. In this background,
if some hon. Members remain haunted
with what Pakistan is doing, or what
Pakistan is not doing, we cannot help
them. but it is not proper that we should
compare ourselves with them. Because, if
we do that, we are not doing our duty
to the country, because we have to view
our strength in the context of the threat
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that we face. So, I would appeal to the
hon. Members that it is only that infor-
mation which I feel should not be passed
on to our neighbouring countries, only
that information I do not give, and this is
the policy which I intend to pursue.

Some hon. Members have said that
‘e other countries like United States or
Soviet Union have lately started giving a
lot of information about their might. I
know that. I have a feeling that for some
years past both the super-powers feel that
they have become so strong that the world
or at any rate the other side, should
know how strong they are, That is a
studicd policy that they are pursuing.
For instance, some of the visitors who
have gone to the United States have been
told the exact number of aircraft—15,823
or whatever is the figure—right to the
last digit, The super-powers are doing it
because they know that each side has
more to over-kill the other. That is the
formula that they are now applying. So,
in a sort of studied manner they are
trying to give information which should
be passed on to thz other side. Already,
the dialogue has started about the fatal
capacity of this type of missile or that
type of missile. How a missile can be
intercepted and how it is not possible to
intercept because they haye advanced so
much that they can afford to do that.
But situated as we are and with the
situation that we face on our borders
with two unfriendly neighbours—we have
unfrindliness not of our making but it is
a fact of history—and notwithstanding all
our efforts to improve relations, we have
drawn blank, and their hostility continues
in this context, we have to be very cereful
in preserving the information which in the
best interest of the security of the
country should not be passed on in an
authentic manner to the other side. The
guesses may be made. Let another guess
may be added to the numerous guesses
that may be made. It is one thing to make
a guess to say in a strategic paper study,
but quite another thing for a responsi-
ble spokesman of the ‘Government to
say as to how many MIGs we have
got, how .many tanks we have got,
how many various other things we have
got.

SHRI NATH PAI : For example,
you say in your Report that you are
going to have 45 Squadrons, It is
helping the cause of the enemy ? Who is
asking you to give such information which
may help the cause of the enemy ? You
are misleading the House.

SHRI SWARAN SINGH : I have
understood your point, Let me reply to it.

SHRI NATH PAI : You are afraid
of giving an argument. Mercly being
secretive is different from giving secrets of
the country. You necd not give secrets of
the country. For example, you have given
the number of Squadrons, that you are
going to have 45 Squadrons. Is it infor-
ming Pakistan ? Why did he tell us then?
Just now, in replying to Mr. George
Fernandes, he said, ““All policies are made
in this House, I want to take you in
confidence,” What we point out is that
it has been our cxperience that this
Parliament is treated with contempt by the
Defence Ministry—not only he but his
predecessor also. We do not know what
we have. We have, therefore, to depand
on all these kinds of journals published
abroad. Our potential enemy knows
what we have ; the Chinese know it ;
the Pakistanis know it : the Americans
know it and the Russians know it. The
only people who do not know is the
Parliament and the people of India.

This is our conflict. I do not want
you to divulge secrets of the country.
Bat intelligent estimates can be placed
before the Parliament so that either we
quarrel with you or support you on the
basis of intelligent information. There is
not an iota of information. There is a
difference between being secretive and
maintaining secrets. My objection is to
the first.

SHRI SWARAN SINGH : I do not
see how secrets can be kept without
being secretive. 1 do not understand his
argument either. He says that I have
already given some information from
which some intelligent guesses can be
made. This is the concluding part of his
observation. He says, “You give some
information from which we can form
some intelligent concept of it.,” I have,
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with that object in view, given some in-
formation. If I have given information,
then the complaint is, ‘“You have given
this information from which some guess
can be made, Why not give more infor-
mation ?”, I do not accept that at all
because we cannot compare, I repeat,
ourselves with those highly advanced
countries who do not face the type of
problem that we have, who arc well-
organised in the matter of equipment, who
are strong and who can afford to give
information or divulge information.
Sometimes, even they leak out informa-
tion. But we cannot do that. It is wrong
to say that other countries know it. It is
interesting how does anybody here know
that others know it.

SHRI NATH PAI : They publish it
in the journals. Do you read them ?

SHRI SWARAN SINGH : It is
something really contradictory in terms.
I have tried to give in the Report as much
information as possible about the Squa-
dron strength. Some people said 1 have
not given the numbers. 1 have given
some numbers. I have also said that this
number is the ceiling...

SHRI NATH PAI : We know it is not
an exact number. It is a good estimate.

SHRI SWARAN SINGH : This is
the maximum that can be given. It is no
use repeating the same argument over and
over again. This thing was raised on two
earlier occasions and I gave the reply.
1 am sorry, I cannot go beyond this.

Now, some points have been raised by
my hon. friend, Shri Kunte, about the
location of the Naval Armament Depot
in Bombay. I have checked up. There is
no security risk involved. He said that
there was a quarry which was being
worked there. It is not within the security
area and I would like ro assure him that
there is no element of risk involved.

He raised another point about requi-
sition of lands. That is a matter which
we are examining very carefully. Regard-
ing lands which have been under requisi-
tion for a long time, we are very carefully
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examining and we are either de-requisition-
ing or paying adeq Comp ion.
In fact, there was a big backlog in this
respect and from last year there is an
annual provision of Rs. § crores which is
utilised for acquiring lands which have
been under requisition for a long time.
And I think that this matter which has
been hanging fire for a long time will be
sorted out before long and we will either
pay compensation or dc-requisition and
release the lands.

I know that within this short time—I
have already taken about 45 minutes—it
will not be possible for me to go into all
the points. But I would like to assure the
hon. House that the spacific points that
have been raised by hon. members will be
goneinto. Last year, I sent into many hon.
members replies to the specific points that
they had raised—I sent some letters to
them. This year also I will do the same.
Within this short time, if there are one
or two points. I would like to touch
upon them.

My esteemed friend, Shri G. S.
Dhillon, made a special reference to the
border situation in Amritsar district,. We
have constructed certain canals there, and
all the bridges that were there in the
original Plan have been completed. If
there are any special difficulties that are
being experienced by the residents of that
locality in getting access to their fields for
the purpose of cultivation, we will look
into that aspectand we would try to
remove those difficulties.

There is one point which has been
mentioned by many hon. members, i.e.,
about I. N. A, personnel. I would like to
take this opportunity to say that, conse-
quent upon the statement that I had made
that we would give them the emoluments
for the period that they had remained in
custody, we had invited applications, and
we have already received applications from
about 80 per cent of the I. N. A. person-
nel. Payments have also been made to a
very large number of them and we are
trying to expedite the payment in other
cases also. I hope that will get all the
dues to which they are entitled in accor-
dance with the statement that I had made
on the floor of the House.
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Concern has been expressed about
welfare of ex-servicemen. This is a matter
which has been causing a great deal of
worry to us also. In this respect, a great
deal can be done by the co-operation from
the State Governments and also from the
industry. It is precisely in that direction
that we are taking some concrete steps.
I have already written to the State Gove-
roments and we are also in touch with
the industry. We have addressed the
Ministers concerned who are in charge of
State undertakings at the Centre and in
the States, and a fairly large number of
persons have been employed. I cannot
say that all of them have been employed,
particularly the ECOs, about whom a
special mention had been made, but it is
a fact that a very large number of them
have been employed.

About the gencral problem of ex-
servicemen, the institution of district
boards which reaches the remotes part of
the country can do a great deal of service
by strength g that org: ion, by
manning it with persons of sufficient
seniority, a place or forum can be provi-
ded where the grievances can be heard
and they can be taken up with the admi-
nistration. This is precisely the decision
that was taken in the last meeting of the
Board. The State Governments have
agreed that they will upgrade the post of
Secretary and they will appoint senior
officers. They have got some difficulties
about the existing incumbents, but I am
sure that they will take some steps in
that direction. Some non-official effort
has also been undertaken and ome hon,
Member made a reference to this. We
attach importance to all efforts whether
they are official or non-official and if an
integrated and concerted effort is conti-
nued to be made and the hon. Members
also help us in this direction in the vario-
us States and in the various areas, a great
deal can be achieved in that direction.

Two matters had been specially men-
tioned by more than one hon. Member.
One was that a Commission should be
appointed to look into the entire defence
set up. This matter had been raised last
year also at the time of the Budget debate
and may be year before last year budget
discussion also. I have given careful con-

sideration to this aspect and I do not “see
what purpose will bz served and what will
be the scope of functioning .and what
will be the object and advantage., In
so far as general organization of
the Armed Forces is concerned, it is
on a well-set "pattern. On the produc-
tion side we have got the Defence Produ-
ction Board and several other organiza-
tions which integrate the activitics of these
various organs. In the absence of any
precise thinking, just to embark upon a
sort of vague essay of that type and that
Commission will go into something and
the natuere of and scop: of it is not
known, one does not know what to do.
I cannot agree to the setting up of a
Commission.

st g. §. auafgar: gav g fedew
F & a1 w9 sfggt s ?

SHRI SWARAN SINGH : I cannot
answer hypothetical questions. That is
the el y parli ary practice. I
do not see what purpose can be served
by the type of Commission when one does
not see any particular direction in which
one wants to move. Geperally we are
accused that we resort to the system of
commissions when we are hesitant to take
a particular decision and somebody has
said that constitution of a Commission is
really postponement of a decision. I do
not want to be accused.

=t tfa T 9 wE@ gl
g g F &, AfFT 97 JTE@ ARG
At gaa s |

ft Tavt fag : There should be
a function.

Tzt e & agt F@T Afgy
AT gl T&€W@ T g qgl AE FAT
Eutcll

1 feel that in this particular field
there is no need of a commission.

Another suggestion has been made
that a Committee of Members of Parlia-
ment can be appointed. The members of
Parliament are supreme when they function
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in this House. I greatly value their
suggestions, but to function in a Com-
mittee and to institutionalise This. I do
not see any advantage. I am always pre-
pared to discuss with the hon. Members
any point that might suggest to them,
but to constitute a formal committee of
Members of Parliament to go into the
entire defence set up I do not think, is
either justified or called for. This is a
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level the Chiefs of the Services concerned
go into the various aspects of these
matters.

Certain other points, political as well
as foreign affairs, have been introduced
in the Debate. Some Members referred
to South-East Asia and the Indian
Ocean.

SHRI NATH PAI: You have not

function which is ¢ ly being review-
ed by the Government.

I would like to say that a great deal
of co-ordination between the three Servi-
ces is ensured almost from day to day.
Some countries have got an overall
Chief of Staff for all the Services. Some
countries have put the three services in
the same uniform and some countries
have given comparable grades to various
officers and various arms of the Armed
Forces. But we have to tackle this problem
according to our requirements and accor-
ding to the situation that we face. We
feel that the same objective is being
achieved by a high-power meeting which
takes place at least twice a week at which
the three Ministers, Secretaries and the
Chiefs of Staff come and all those matters
which may be of importance are discussed
there and decisions are taken. There
cannot be better coordination than
functional coordination on day to day
basis in a manner in which the 3 Service
Chiefs and Secretaries to Government
and Ministers meet and various matters
are raised and decisions are taken.
Somebody said that if anybody has
appointed a coordination committee then
you should carefully examine and see it ;
there might be total lack of coordination
so that there was the necessity of
appointing a coordination committee like
that. These committees do not solve all
problems. But I may say that the day to
day Coordination has been achieved in a
very effective manner in the Defence
Ministry.

Unlike many other Ministries here the
problems are.such that the Defence Minis-
ter, senior officers and also Service Chiefs
have to sit together and review the situa-
tion and take decisions both of policy as
well as on concrete matters and this
coordination is achieved. At the Service-

ed one major point either from
your side or from our side. It is very
disappointing. We expected better replies
from you. We cxpected more forthright
replies from you. You are beating about
the bush all the time.

SHRI SWARAN SINGH: I am
most straightward and if a person has
a closed mind I cannot convince him.

SHRI NATH PAI : If you are con-
vinced yourself, it is all right.

SHRI SWARAN SINGH : I will
not say I am not convinced. It is
very unfair that I should be expected
to reply to each Member separately.
That is not the way of doing it.

A large number of hon. Members
have spoken. I have tried to group
these observations under various heads,
under Production, under Navy, under
Army, Air Force and all that. And, I
have tried to reply to all those major
points. But, if reply means that I should
accept whatever they say, I am sorry, 1
have to disappoint them.

SHRI NATH PAI : No, never.

SHRI SWARAN SINGH : These
were the main points which have been
raised and I have attempted to reply to
them.

M@ AW WF TR A
9 { TT TG F41

SHRI SWARAN SINGH : I am not
suppose to comment....(Interruptions)

I am not supposed to comment upon
the statement made by another hon.
Member in a foreign country. It is
really amazing that Iam called upon
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to explain it. One of the points raised
was that we are influenced by some
extraneous considerations in the matter
of selection of the Chiefs of our Armed
Forces. I would like to contradict that
with all the emphasis at my command.
The two Service Chicfs retiring, both
of them, General Kumaramangalam and
Air Chief Marshal Arjan Singh, have
done remarkable job, They have distin-
guished themselves in every manner and
we are all proud, and the country is
proud of them. We have, after careful
consideration, after taking everything
into consideration, announced the names
of their successors and in doing this, we
have not been influenced by any extra-
neous considerations from any source
whatsoever. This is a decision which
has been taken purely on merits. There-
fore, I would like to repel any such
impressions on the part of hon. Members
with all the emphasis at my command.

Sir, I know. I cannot convince them
on all the points. I would agree to differ
them.

MR. SPEAKER :
number of Cut Motions.

SHRI S. M. BANERJEE : He has
not touched upon one thing. There are
so many hundred people outside ; he
has not touched on that point.

There are a

MR. SPEAKER : Which Cut Motion
Shall I put Mr. Banerjee’s Cut Motion
separately to vote ?

SHRI S. M. BANERIJEE : Every
Minister will reply to those points. The
Minister of Defence Production has not
answered. The hon. Defence Minister
today has not answered it.

MR. SPEAKER : Now I will put
all the Cut Motions before the House.

All The Cur  Motions were put and
negatived.

MR. SPEAKER : Now I will put
Demands Nos. 1to 5 and 103 relating
to the Ministry of Defence forthe vote
of the House. The question is :

“That the respective sums not
exceeding the amounts shown in the

fourth column of the order paper,
be granted to the President, to
Complete the sums necessary to
defray the charges that will come in
course of payment during the year
ending the 31st day of March, 1970,
in respsct of the heads of demands
entered in the second column thereof
against Demands Nos. 1 to 5 and
103  relating to the Ministry of
Defence”.

The Motion was adopted.

[The Motions of Demands for grants
which were adopted by the Lok Sabha,
are reproduced below—Ed.]

DEMAND NO. 1—-MINISTRY
OF DEFENCE

“That a sum not exceeding Rs.
1,47,58,000 be granted to the President
to complete the sum 'y to defray
the charges which will come in course of
payment during the year ending the 31st
day of March, 1970, in repect of
‘Ministry of Defence’.”

DEMAND NO. 2—DEFENCE
SERVICES, EFFECTIVE—ARMY

“That a sum not exceeding Rs.
6,45,45,54,000 be granted to the President
to complete the sum necessary to defray
the charges which will come in course
of payment during the year ending the
31st day of March, 1970, in respect of
‘Defence Services, Effective—Army’.”

DEMAND NO. 3—DEFENCE SER-
VICES, EFFECTIVE—NAVY.

“That a sum not exceeding Rs.
39,09,79,000 be granted to the President
to complete the sum necessary to defray
the charges which will come in course
of payment during the year ending the
31st day of March, 1970, in respect of
‘Defence Services, Effective—Navy’.”

DEMAND NO. 4-DEFENCE SER-
VICES, EFFECTIVE—AIR FORCE

“That a sum not exceeding Rs.
1,64,76,33,000 be granted to the President
to complete the sum mnecessary to defray
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the charges which will come in course
of payment during the year ending the
31st day of March. 1970, in respect
of ‘Defcnce Services, Effective—Air
Force'.”

DEMAND NO. 5—DEFENCE SER-
VICES, NON-EFFECTIVE.

“That a sum not exceeding Rs.
27,33,33,000 be granted to the President
to le the sum 'y to defray
the charges which will come in course
of payment during the year ending the
31st day of March. 1970, in respect of
‘Defence Services, Non-Effective’.”

DEMAND NO. 103—DEFENCE
CAPITAL OUTLAY

“That a sum not exceeding Rs.
1,09.18,33,000 be granted to the President
to c lete the sum y to defray
the charges which will come in course
of payment during the year ending the
31st day of March, 1970, in respect of
‘Defence Capital Outlay’.”

The Ministry of Labour, Employ-
ment and Rehabilitation.

MR. SPEAKER : Now we will take
up discussion and voting of Demand
Nos. 68 to 72 and 125 relating to the
Ministry of Labour, Employment and
Rehabilitation for which four hours have
been allotted.

Hon. Members present in the House
who are desirous of moving their cut
motions may send slips to the Table
before 7 P. M. indicating the serial
numbers of the cut motions they would
like to move. They will be treated as
moved: if they are otherwise admissible.

DEMAND NO. 68—MINISTRY
OF LABOUR, EMPLOYMENT
AND REHABILITATION

MR. SPEAKER : Motion moved:

“That a sum not exceeding Rs.
70,60,000 be granted to the President
to camplete the sum necessary to
defray the charges which will come
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in course of payment during the
year ending the 31st day of March,
1970 in respect of Ministry of Labour
Employment and Rehabilitation’."”

DEMAND NO. 69—DIRECTOR
GENERAL, MINES SAFETY

MR. SPEAKER : Motion moved :

“That a sum not exceeding Rs.
48,57,000 be granted to the President
to complete the sum necessary to
defray the charges which will come
in course of payment during the
year ending the 31st day of March,
1970 in respect of Director General
Mines Safety”.”

DEMAND NO. 70—LABOUR
AND EMPLOYMENT

MR. SPEAKER : Motion moved :

“That a sum not exceeding Rs.
13,70,32,000 be granted to the Presi-
dent to complete the sum 'y to
defray the charges which will come
course of payment during the year
ending the 31st day of March 1970
in respect of Labour and employ-
ment’.”

DEMAND NO. 71—EXPENDI-
TURE ON DISPLACED
PERSONS

MR. SPEAKER : Motion moved :

“That a sum not excceding Rs.
15,53,38000 be granted to the Presi-
dent to complete the sum necessa'y to
defray the charges which will come
in course of payment during the
year ending the 31st day of March
1970 in respect of ‘Expendnure on
Displaced Persons’.”

DEMAND NO. 72 — OTHER
REVENUE EXPENDITURE
OF THE MINISTRY OF
LABOUR, EMPLOYMENT
AND REHABILITATION

MR. SPEAKER : Motion moved :





